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to other side also face unnumerable acci-
dents. The Nellore Municipality has agreed 
to share its amount for the construction of 
mini under-bridge. The State Government 
is also ready to give assidance in this 
regard. 

Hence I request tbe hon. Railway Minis-
ter to construct the mini under-bridge near 
Vijaya Mahll cinema theatre in Nellore 
town to allow free flow of traffic. 

(viii) Need to delete Articles 310 aod 311 (2) 
(8), (b) and (c) of the Constitution and 
al80 bring about parity between the pay 
scales of Central and State Government 
Employees. 

SHRI AJOY BISW AS (Tripura West): 
Sir, thousands of State Government Em-
ployees from all over the country have 
assembled at Delhi in a massive March to 
Parliament on the 14th November, 1986 at 
the call of the All India State Government 
Employees' Federation demanding deletion 
of Articles 310 and 311 (2) (a), (b) and (c) 
of the Con~titution which vest the Govern-
ment with powers to d;smiss any Gvvern-
ment employee without giving him any scope 
for self-defence. 

The State Government employees have 
been fighting since long for deleting those 
Articles from the Constitution. 

The judgement of the Supreme Court 
appeared to the Government employees of 
the country as a dangerous weapon in the 
hands of the Government and widespread 
protest actiOD'i followed. Ahno')t all trade 
unions and many legal luminaries have also 
expressed tbeir deep concern and have de-
manded deletion of these Articles. 

The State Government employees hav-e 
been demanding with public sector 
employees pay pending need·based minimum 
wages. Meanwhile, the Fourth Central Pay 
Commission has rejected the Central em-
ployee's demand for parity with the public 
sector employees pay. Toe employed de-
manded that the Fourth Central Pay Commi-
ssion should a\80 keep tbe State employees 
wage structure in view and the recommenda-
tions should be applicable to the State em. 
ployees also and for this the Central Govern-

meot should 'provide adequate funds to the" 
State . Government. But that ha9 not been 
done. As n result, a big difference bas been' 
created between tbe Central employees' and 
the State employees' pay. 

The State employees therefore demand 
immediate parity to the State employees 
wi th Central employees pay as an ad 
interim measure pending parity with 
public sector pay and need based wagrs and 
for that purpose adequate devolution of 
funds by the Central Government to the 
State Government be immediately made to 
enable them to upgrade the pay-scales and 
allowances of the State Government em· 
ployees. 

13.33 brs. 

SUPPLEMENTARY DEMANDS FOR 
GRANTS (GENERAL), 1936·87 (CONTD.) 

[Translation] 

SHRIMATI PRABH~WATI GUPTA 
(Motihari): Mr. Chairman, Sir, I rise to 
support the Supplementary Demands for 
Grants presented by the bon. Finance 
Mmister in this House. I am of the view 
that the' Fmance Minister should present 
these Demands in the House only when these 
are absolutely necessary or there is a con-
tingency or a natural calamity and the 
Government is in need of money for that. 
I have gone through these Supplementary 
Demands for Grants and have carefully 
studied all the items. A total of R~. 3038,57 
crores have been sought under tbese De-
mands J out of which a sum of Rs. 1228 
crores has been earmarked for Go verr,men t 
Undertakings. Today, the condition of our 
Government Undertakings is not hidden 
from anybody. The bureaucrats sitting at 
the helm of affairs in these Undertakings are 
misappropriating Government funds with 
impunity. I would like to know from the 
hon. Finance Minister the justification for 
these Dem:lnd~. He should clarify it. 
Secondly, he has allocated Rs. 128 crores to 
different States under the poverty alleviation 
scheme but I want to ask him whether any 
arrangement was made to monitor this 
scheme duriog the last two years and &0 
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ascertajn how a mockery of this poverty 
alleviation programmes is beiDg made there. 

The main thrust oC your rural programmes 
is to create permanent assets and to provjde 
employment to the people but I would like 
to say. especially about Bihar, where houses 
and colonies have been built for the Harijans. 
Even the full payment for construction of 

I buildings has not yet been made and the 
roofs have already collapsed. This is how 
poverty aIJeviation programme is being run. 
I have, otherwise, been to Karnataka and 
SOllle other States also and some work has 
been done there but I am pOinting towards 
BIhar in particular. 

Our respected Prime Minister Jate Shri-
mati Indira (Jandhi bad nationalised the 
Banks in 1969 so that the rural people and 
the unemployed could get loans from the 
banks easily) but I know how much harass-
ment the people have to suffer at the hands 
of the bank. officials while getting loan under 
J.R.D.P. These officials wiJl line their 
pockets out of these 228 crores rupees wh!ch 
)Ou are allocating now. The rich y ill become 
richer and the poor, poorer. Therefore, 
I want that there should be monitoring of 
the scheme. 

I welcome the allocation made by the 
hon. Finance Minister for the rural areas 
and the conces~ions given by him in taxes. 
As a result of these concessions, the people 
who were not paying taxes in spite of their 
income have come forwaro to disclose their 
income and are paying taxes. Yesterday 
only, a businessman from Delhi met me and 
told me that earlier he used to earn one 
paisa as profit and tried to evade income 
tax but now after the Government has given 
concession in taxes, he earns 50 paise as 
profit and pays another 50 paise as tax. 

Mr. Chairman, Sir, today prices have 
gone sky-high. The position today is that 
a person earning Rs. 2000 per month cannot 

Duty should be realised at a single' point. 
If lbjs is not done. these Inspectors will 
misappropriate your entire revenue. Today-
we find Inspectors in evelY field. Market-
ing Inspectors and God knows, how many 
types of Inspectors. What is this Agricul-
tural Marketing Board which you have set 
up? This is nothing but a den uf corruption. 
Wind it uP. I will express my views further 
on simplification of tax procedure when the 
hon. Minister brings forward the proposed 
BiU on the subject in the House later. 

Mr. Chairman, Sir, there is a case where 
a person has taken Rs. 500 crores out of the 
country a nd deposited them in a swiss Bank 
and got the citizenship of that country. I 
would like to know how such a thing ,has 
happened,? How has that money found 
its way to that country? I want to ask this 
question on behalf of millions of people 
of this country. W ill the hon. Minister 
arrange to get that money back from the 
Swiss Bank and will that money be used to 
pay the debts of tbe country which run into 
crores of rupees and thereby make India free 
of debts '1 

Mr, Chairman, Sir, I would like to raise 
the same point which I had raised in the 
beginning. Had you ccme forward with a 
contingency, it would have been all right; 
but it is not so. You are going to live 
Rs. 1228 c.:rores to the public undertakings. 
I am in favour of nationalisation but you 
will observe that there arc 60 to 65 public 
sector undertakings in BIhar and al1 of them 
are sustaining losses. The Bihar Electricity , 
Department and the State Electricity Board 
have become white elephants. Today a dis-
cussion was held on power shor tage through 
a Calling Attention M Jtion. The Central 
as well as the State Government are pumping 
crores of rupees for generat ion of electricity 
in Bihar but sti)l it is incusring losses. 
'What is the use of running such Under. 
takings? Heavy Engineering Corporation 
in Ranchi, Bihar is also receiving financial 
assistance but its condition is also deplorable. 
Bxpenditure is more and production i, loss. 
Was this the object of nationalisation ? 

,mako both ends meet properly. Due to 
black money. even that section of society 
which earns this much is struggling for its 
subsistence. Therefore, I would request, 
particularly about the metropolitan city of 
Delhi that you should find out the amount of 
black money which is in circulation bere. 
'Unless you simplify the tax procedLlil'e. the 
,situation will 10 on deteriorating further. 
Therefore, my suagestion is that the Excise 

Mr. Chairman, Sir, natural calamity in 
"he form of floods, hit my constituoncy 

( Motihari, B.axaul, Nackatiaganj, B~ttiah etc. 
but you have not provided for any relief for 
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that area in these Supplementary Demands. 
There were d~vastatjng floods in August this 
year. It happened twice. The entire Raxaul .. 
Motihari Town remained in undated for days 
together. Whatever funds were provided 
went into the pockets of the officials of the 
Irrigation Department. Why was that area 
1iooded? It was due to a gap left in the 
embankment on Sikrovaba river which ha5 
been under con"ttruction for years. The 
people were left to their fate and the area 
was totally submerged. The flood occurred 
twice in Motihari. Who is responsible for 
that? 

Champaran dam was built in 1900 which 
is breached every year at one place or the 
other. Just one month before the floods 
came, suddenly your engineers went there 
for Inspection and said that the embankment 
was weak. They do not make any effort to 
strengthen it. The level of the embankment 
and the riuer is the same. The Bihar 
Government and the Flood Control Depart-
ment of the Irrigation Department are sleep-
ing. Ood knows when will they woke up? 
They were roused only when standing crops 
OD lakhs or hectares of land was submerged, 
the greenery was destroyed, the people 
started drowning and the palaces and the 
huts were razed to the ground. There is a 
lot of bungling ling in public funds in the 
name of repair of the Dam. 

The road from Chakia to Kesaria Satar-
gbat which passes through my constituency 
has remained intact for the last 40 years. 
This toad was damaged th is time due to 
loods and water of Gandak river formed a 
whirlpool on the road. Mr. Chairman, Sir, 
I belong to north Bihar. Even otherwise, 
the conditions in eastern Uttar Pradesb and 
Bihar are horrible and same is true of eas-
tern resion also. There is extreme poverty 
and the poople are severely hit by scarcity 
of essential commodities. The positi on in 
north Bihar is still worse. The fertile land of 
tbat area is rich in minerals and is endowed 
with mouctains and rivers; but still it is the 
poorest in the country. Per capita income is 
the lowest there. Who is responsible for it? 
The Government. 

has been done during the last two years in 
each Parliamentary constituency so that we 
could tell tbe people that this is the work 
done by our Government? This poverty 
alleviation programme~ which you are runn-
iag, is not going to bear any fruit. The 
entire funds which you are spending are 
being pocketed by the concerned officials. 
There is misappropriation oC funds in Bihar. 
The tree plantation programme has made no 
head w a.y and the funds or the Forest 
Department have been pocketed by its 
officials. 

In North Bihar condition in every field 
is pitiable, whether it is the broad gauge 
]jne, microwave link or T.V. statioa. I 
represent Motihari constituency of North 
Bihar from where Mahatma Gandhi had 
sounded the bugle of independence but not 
a single welfare measure has been accompli. 
shed bere. I demand that a University 
named after Mahatma Gandhi should be 
set up there. It appears tbat tbe Education 
Department is j nactive. Does the Govern-
ment not know that Mahatma Gandhi had 
launched Salt Satyagraha from there and 
had raised the slogan for independence. Ho 
had given a clarion caB to the country for 
independence but, alas that place is bereft 
of even a model school and a Central 
School. 

I demand that the Government should 
effect cu t in their expenditure and set up a 
Model School and a Central University in 
Motihari. 

With these words, I conclude and support 
the Dc!mands for supplementary Grants 
by saying that in future these demands 
should be presented after a close scrutiny 
and only for meeting the contingencies. 

[English] 

SHRI MURLI DBORA (Bombay 
South) : Mr. Chairman Sir: I rise to support 
the additional demands presented by tbo 
Hon. Finance Minister to this August 
House. 

The Finance Minister Shri V.P. Singh 
I would like to know from the hone has rightly deputed the Minister in charge Of 

Pinance Minister what Significant work he exponditure because I think the time b .. 
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now came for the Government of India to 
realise how the Don .. plan ex.penditure for 
non.development purposes is going up day 
by day. I would like to read out some 
figures. 

In 1977.78 tbe non-development expendi-
ture was to tbe tune of Rs 5954 crores and 
today, in 1986-87 .. revised budget estimates 
will be more -it is Rs. 25,';9&. c'rores. In 
nine years five times more expend iture of 
the Government has increased and it is 
increasing day by day. So, I would request 
the Hon. Minister for Expenditure that the 
time ha.s come to see that his department 
works more efficiently" wherever the amount 
is to be cut, it should be cllt; but whatever 
amount is needed to be spent, it should be 
spent in an efficient manner. 

In the orjainal budget estimate the 
deficit was Rs. 3650 crores. The first 
supplementart demands which was presented 
to this House in July wa.s to tbe tune of 
Rs. 1318 crores. Thanks to the good work 
done by the Revenue Department, they 
mopped up an extra amount of R~. 654 
crores. So, the additional burden to the 
exchequer was only Rs. 663 crores, bringing 
the deficit to Rs. 4 H3 crores. With this 
new demand of Rs. 3038 crores the 
total defiet wilJ go to Rs. 700,) crores. 
This will be the highest in the history 
or our country. This is inspite of tbe 
fact tha.t the Revenue Department will 
contribute extra Rs. 2000 to Rs. 2500 crOres. 
The Finance Minister has said to mop up 
extra revenue for the Plan more than R§. 
10,000 crores extra revenue will be collected 
during the course of the Seventh Plan. 
I would only see how the Government 
is going to mop up this extra revenue. 

Sir, tbe most important reason which the 
Government has given for escalation in the 
expenditure or deficit is less contribution 
from the public sector enterprises. More 
than Rs. 40,000 crores have been spent on 
public sector enterprises. In 1984-85 the total 
amount spent on public sector enterprises 
was Rs. 31.000 crores and the net profit 
generated by public sector enterprises was 
Rs. 956.12 crores. This profit was only 
from two-three units iske ONGC and Oil 

India otherwise there is Joss practically in 
every public sector enterprise, Even if they 
were giving a net return of 1 per cent there 
would not have been any deficit left in 
our budget. Ten per cent on 40.000 crores 
comes to 4OJO crores If we get 4000 crores 
the state of e-.conomy would have been very 
very good. 

The Finance Minister bas said several times 
that the working of the public sector units 
has to be improved. We agree to that. But 
that does not mean that Government should 
keep on increasing the prices of the concer-
ned commodities and services. I will give 
one example. The prices of steel in India 
were 10 per cent cheaper as compard to 
internati\.)nal prices t()ll to twelve years ago. 
Today the steel prices in India are 150-200 
per cent higher than the international prices. 
Now one solitary effect of increase in steel 
pri~es is that the engineering goods export 
targ~t whlch was 6Ked at Rs, 20)0 crores 
will came down down to R'.). 950 crores. 
This is bec,iuse the prices of steel have gone 
up very very high. 

Sir. the other day I WAS talking to the 
Minister of Steel and he told me that steel 
exporters can g~t steel at international prices. 
I would like to know Wh0 can get steel at 
international prices? It is only big industri-
alists in Delhi, SOlUblY and Calcutta. It is 
only they who call get. N()w wha.t about the 
small units which are spread all over the 
country and who are the real exporters? 
They are not in a position to get steel at 
international prices. 

Similar is the position with services. For 
a public caU office the Telephone Depart .. 
menl is increasing the deposit from Rs. 200 I_ 
to Rs. 400/-. There is nobody to compete 
with them. We are increasing their prices 
and service charges. So what is needed is 
correct working of the Department. 

Now this bas a cascad iog effect on tho 
entire economy as a whole. Just as I expl. 
ained about the steel prices and fUrther 
price rise on the services this will have a very 
vcry bad effect on the economy as a whole. 

Now, Sir, one thing which bothers mo is 
the balance of traJe payment. 1 was readin, 
in today's newspapers that the Commerce 
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'. ,¥iqistc;r bas said" on ,the Floor of tbe House 

last Friday that tbe export deficit of Rs. 
8500 crores is only 3.6 pel' cent of GNP. 
It is manago.ble. I do not know bow much 
tbe Commerce Ministe~ understands .about 
the export deficit. I am IOCry to use that 
word. When the crude prices in the inter-
national market went down from thirty 
dollars to twelve dollars, and today also. 

, the crude is available at a cheap price we . ' were given to understand that the trade 
balance deficit would come down considera. 
bJy. When the IMP loan was received, Shri 
Venkataraman, the lben Finance Minister, 
made a statement in the House that our debt-
service ratio is only 11 per cent. It was 
aood. Today, the debt service ratio against 
the foreign borrowinls is 19 per cent, wbic~l 
is very very high. We have al most reached 
the limit of Brazi 1 and other countries , 
where the debt .. service ratio is 21-22 per 
cent. This does not speak good of our 
economy. Therefo) e, more efforts should be 
made to reduce the impoJ"ts and increase 
our exports. I am Dot against, like my 
leftist f, iends, for allowing imports of 
equipment, That is needed. But why do 
do we allow the import of items which are 
just not necessary? I would like to give you 
one example. While there is so much of 
glut of rei tilizers in the country at present, 
there is so much of discoordination amoDI 
the agencies which are importing fertilizers. 
I was told that not one. but four different 
agencies, M M Te, Potash India, ReF and 
Department of Agriculture, are importing 
different types of fertilizers; they do Dot 
have enough coordination among themselves, 
and what is happening is that While we have 
spent Rs. 200 crores of foreign exchange on 
tbe import of fertilizers, our own fertilizers, 
which are manufactured by our local units, 
are lying unsold. What I sl)ggest is that 
what we need to import, we should import, 
but what is not necessary to import, we 
should not import. What we can produce in 
our own industries, we must give protection 
to such industries, so that tbis problem docs 
not arise. 

When the Finance Minister presented 
bis Budget, he increased the alloaation from 
Rs. 1200 cr~res, to Rs. 1850 croces on the 
anti-poverty pcosrammes. on schemes like 
IRDP. RLEPG etc. 'Eyery report which ~s 

" \ , 4 U. \,~. ' , ' , 

come about ~he impJem~n tation of· ,these 
proJrammes has revealed til at the money 
spent is ,not properJy spent. MOl1ey spent 
for the rural poor does not reach the rUral 
poor. It reaches a handful of rich farmers; it 
reaches a handful of middlemen in the 
rural areas, and the other side is that we 
are totally ignoring our urban poor people. 

Today. one-fourth of our total popula-
tion lives in the urban areas. By the end of 
the century. one-third of the total popula-
tion will live in the urban areas, and India 
wjl1 have the highest urban population in 
the world. Time has come when we should 
pay more emph1sis on the problems of 
urban poor, rather than rural rich. Mrs 
Kidwani Behn is in.;harge of Urban Develop-
ment Department. I would request her that 
she should pay more and pay emphasis 00 
the a Uocation to thi'i Depart meot and there 
should be a comprehensive urban develop .. 
ment scheme. 

SHRI SO vi" ~ rl-l CH \TfBRJ EE 
(Bolpur): By the tjm~ ,he stuJi~s this ques-
tion, she will becom~ Petroleum Minister. 

SHRI MURLI '')30l{~: fh.!re also 
there is a big scope. 

The only programme that the Govern-
ment of India bas made for the urban poor. 
and which was announced in tile Budget, is 
that a sum of Rs. 200 crorcs was earmarked 
for five Jakh beneficiaries in the urba.n areas 
for giving loan to them. There again, they 
have put a clause tbat it can only be applica-
ble to families whose annual income is not 
more than Rs. 7100. It is just not possible 
for an urban poor person to prove to the 
banks etc. The other day, when Shri Pooj-
ary was replying to a question in the 
House, be said that in Bombay and other 
big cities, people were not taking advantage 
of this scheme, How can they'! They 
cannot produce a bogus certificate. We are 
asking them to produce a bogus certifiQate 
. so that they can take advantage of this 
s,cherne. 

My three small sug~estions to improve 
the state of affairs will be~ firstly, five per 
cent cut in the non-Plan exp~nditure. I aave 
some figures to show that we are .pending 
five times on ,the . Don-~~an schc~e in ... ,~e 



nine last :years. There should be a' big redue· ' 
tion in the non-plan expenditure. Secondly, 
the public sector should fe.lIly work efficie-
ntly and not by increasing the prices of 
postal services, telephone services, stee1,' etc. 
Thirdly t no more addi tional or new items 
should be incorporated in the Iis~ of public 
sector industries. Whatever tbey are manu-
facturmg now, that is enough for them. If 
private sector can produce tbose items, 
there is nothing wrong in it. 

My friend was taJkjng about the power 
sector. I want to tell that in BomblY per-
mission has b~en given to a so ca))cd private 
sector unit called the B, S.E.C. I would 
like to tell my friend that 80 per cent of the 
shares of that company are owned by the 
financial institutions. So, they are aJc;o 
nothing but punlic s\!ctor units. Ihey are 
no more in the private sector. A joiot S~cre· 
t~uy, who is nominated as the Chairman of 
the Steel Authority of India, 4,;dn as weJl be 
nominnted as the Chairman of B.S,B C. 

I have two more suggestions. Firstly. 
there shou!d be effective implementation of 
the anti-poverty programmes. Today Govern-
ment is spending about Rs. 1800 cror~s to 
implement thc~e programmes. As fJr as the 
programmes such as IRDP, NREP. etc are 
concerned, acc()cding to the C()rnillittee~s 

reports. the amount is not spent properly. 
Government must see to it that they do not 
spend any further amount, unless and 
until they are ~ure that the money whicb is 
given to the local areas, to the block deve-
lopment officers in the rural areas is spent 
correctly. 

Another most important point is tbat 
more emphasis should be given to the pro-
grammes on ur ban poor. 

SHRI V.S. KRISHNA IYER (Bangalore 
South): Sir, I rise to oppose the Supple .. 
mentary Demands. This is the second batch 
of Supplementary Demands for Grants in 
the current year, involving an additional 
amount of Rs. 3 038 crores. I would like 
to know from 'the bon. Minister how he 
is going to ra ise this money. They already 
have a deficit of nearJy Rs. 6,000 crores,-
about R~. 3000 crores in the General Budget 
and another Rs. 3000 crores in the Supple .. 
mental')' Grants. So, I would like to know 

from the hOD. Finance Mlnistet bow he is 
going to mobilise this amount. Does bo 
propose to have a bigger deficit' Let him 
at least give a break"up of some of the 
items as to how they are going to adjust it 
within the budget allocation. Or, are they 
going to ba ve a deficit budget? This point 
has not been cleared. 

We are already having inflation and this 
wnJ further add to the inflationary trend. I 
rea)Jy wonder if Government of India under-
stands the practical difficulties of the polor 
people are their sufferings. If you are not 
going to remove their problems and diffi-
culties, what is the remedy for these poor 
people? I am surprised to find that 
the expenditure in Delhi is SO per cent 
more than what it was in the Budget Session. 
You may go and ask any housewife about 
the cost of per capita expenditure and you 
will get a reply that it is 50 per cent more 
tban what it was before. Vegetables which 
were being sold at Rs. 5 per kg. are now 
costing more than Rs. 10 per kg. You need 
not carry a bag to bring Vegetables any 
more. You can brin g them in the pockets! 
So, Sir, this is the position. 

The Railway Minister has added another 
burden of a thousand crores of rupees from 
this year, in the name of rationali'iation of 
freight expenditure. 

How are you going to do it? Are you 
going to levy additional taxes? You say 
that people are happy because you have got 
plenty of surplus foodtCrain stock. But, how 
many people are baving a square meal a 
daY? Your report itself says that 40 per 
cent of our peop1e are below the poverty 
line, th'at means 40 per cent of our people 
are not in a position to get even a square 
meal a day. That is the position. I would 
request the Government of India to ponder 
over these matters seriously. The Finance 
Ministry is having an exercise in 01 der to 
economise non-plan expenditure. It is re-
ported in tbe papers tbat every Ministry has 
been asked to make at least S per cent saving 
in their budget. Now, on the one hand you 
ask the Ministries to cut tbeir expenditure 
and you corne here with a demand of 
Rs. 2.000 and odd crores for nOD-pIan ex-
penditure. This is your demand! On the 
other hand, ),ou will say that you have 
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sumcient Budget allocations and here you 
have come again with a demand of Rs. 3250 
crores. It is a contradiction. There is 1'10 
definite policy for the Government and that 
is what I would like to say. So, this deficit 
is realty going to hit the common man. It 
will definitely give rise to inflation. 

Another point, which I would like to 
know from the hon. Minister is regarding 
subsidies. I think, the Government of India 
is paying more than Rs. '2000 crores for 
subsid ies. In this connection, I would like 
to make one. suggestion to the Government 
of India. They are telling that they are 
reviewing the whole position. One thing is 
very definite and that is, unles~ you come to 
the rescue of the weaker ~ections, it is very 
difficult for them to pull on. You have 
been giving subsidits for food stuffs to t.he 
peopJe and in some of the States like 
Karnataka, Andhra Pradesh and Tamil Nadu, 
the State Governments are supplying food-
stuffs at ~ubsidised rates. So~ it is very 
necessary that you should find time to see 
that the foodstuff.') are supplkd to the weaker 
sections of the society at the subsidised 
rate otherwise it will not be possible for t 

them to purchase anything at all and their 
life will be miserable. 

I am sure toe Government of India will 
have to seriously think about it. 

Out of Rs. 3000 crores. Rs. 1100 crores 
in meant for non-plan expenditure, i.e. for 
implementing the Fourth Pay Commission's 
recommendations. Of course, we welcome 
the recommendations of the Fourth Pay 
Commission, we have no grudge about it. 
But, at the same time, I would like to know 
from the hon. Minister the impact of it on 
the State Government employees. We have 
been Urging on the floor of the House that 
whenever there has been an increase in the 
pay scales of the Central Government em .. 
ployees by means of DA or HRA or what-
ever it is, the State Governments must be 
taken into confidence. I am suggesting this, 
because, it has already affected several States. 
There are inde8nite strikes going on in the 
big States like Uttar .t>radesh and Andhra 
Pradesh and also Karnalaka. Karnataka 
Government servants also have put forth 
~hcir detnands, Tbef want parity in t~t.? 

salary with the Central Government em· 
ployees' for which the Kamataka Govern-
ment have already committed. 

So rar as State finances are concerned, 
they are very much-limited, whereas the 
Central Government finances are very 
elastic. So, in this matter a]so, whenever 
there is an increase, it is necessary that we 
should have a dialogue with the State 
Government and then take a decision; other-
wise it will have an adverse effect on the 
State Government finances. 

Coming to Supplementary Demands. out 
of a sum of Rs. t 268 crores provided for the 
public sector. Rs. 467 crores is earmarked 
for investment on the Gas Au!hority of 
India's pipeline. In this connection, I would 
like to ask the hon. Mini~ter, while I have 
no objection for making a provision for the 
Gas Authority of India, that it was assured 
on the floor of this House that the Govern-
ment of India is going to set up the Manga .. 
Jore Oil Refinery in the current year. You 
have not made any provision for that. Of 
course, it is a joint sector project. Then, 
what is the meaning of it? It was assured 
on the floor of the House, when the De. 
mands for Grants of this Ministry were 
discussed. But still no provision has been 
made. 

Another assurance given on the floor of 
the House is that, the second Digitable 
Electronic Telephone Exchange will be set 
up in Bangalore and even for that, you have 
not provided any money. Although. you 
have provided Rs. 1200 crores for public 
sector and I have no objection to it. I 
would request the Government of India to 
state categorically whether you will do it or 
not. If you do not do that, then nearly 
4000 to 500'.) workers wilt be on the street. 

I would like to make one point which I 
have already made in the Ca1ling Attention 
Motion that the Mysore Power Corporation 
have applied for permission to raise the 
loan for Rs. 100 crores, but you have Dot 
sanctioned it although you have sanctioned 
it for other public sector undertakings. 
I would request tho Minister of Finance to 
give thern permission to Karnataka POwer 
Corporation to raise the 19an for i~st~UatiQq 
pf a I<:Qer~t~on plant~ 
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I am sure the hone Minister will see that 
there is no additional levy. We are going 
to resist and oppose, if rates are increased 
with regard to postal and telephone charges 
to which even the ruling party M~mbers 
arc also opposed. I am sure, there will be 
no additional levies on the public. 

With these words. I thank you. 

[Translation] 

SHRI ANADI CHARAN nAS (Jaipur): 
Mr. Chairman, Sir, while supporting the 
Supplementary Demands for Grants. 1986.87, 
I want to submit certain points before the 
House. I want to say something about the 
economic policy of the country which is 
linked with economic development. Our 
Constitution refers to Democracy and 
Socialism We ha.ve a succ~ssful Demo-
cracy but Socialism is not succeeding here 
for which we should do something. 

There has been no change in the ,lot of 
the most backward peopJe in our country. 
We shoulJ think abl,.lUt their progress and 
development. We have not been able to do 
much in this regard. 

We bave already given permission to 
every State to run their lotteries. Every 
State is running its lottery but lotteries make 
the people fatalists, Lottery system is con-
nected with fatalism. Lotteries are not 
going to solve the economic problems of 
our country. It will only encourage fatali!m. 
The people will become more materialistic 
and the increase in this tendency will open 
more ways of exploitation. The people will 
be e~ploited more and more which will 
result in lesser availability of the facilities 
to the backward people. Therefore, I 
Suggest that the IOUeries should be totally 
banned. 

SecondJy, our late Prime Minister, Shri-
mad Indira Gandhi had launched R.L.E.G.P., 
NREP, and I. R. D. programmes in the 
country. It was stated that at least one 
person from every poor family in every 
village would get job for 100 da~'s in a year. 
But I know that no where have we succeeded 
in achieving it. Not even 2 per cent families 
have lot thi, facilitiy. It should be discus-

sed in tbe House. Which is not being donc. 
At least, you should implenlcnt this pro-
gramme on your own so that the poor 
clluJd get jobs for 100 days which would 
not only increase the per capita income or 
the village people, but will also improve their 
condition. 

It has been stated in the Special Compo-
nent Plan and Tribal Sub-Plan that every 
State should spend the Scheduled Castes 
and tribes proportionate to their population 
but this is not being done. The fu~ds are 
spent on other accounts and are not spent 
on Harijans and tribals though these are 
shown to have been spent on them. As a 
result of that they do not get any benefit. 
You should also see to it. 

As regarding the condition of education 
in our country, we have 5 lakb Primary 
schools out of which two lakh schools do 
not have their buildings. 1.5 lakh schools do 
not have even blackboards. 2 1akh schools 
are single-tencher schoois. How then 
primary education in our country can rUD 
smoothly? You are spending a lot on adult 
education but primary education is in very 
bad condition. You go to a village and see 
the condition of the farmers. The day time 
Non.Formal Education is beneficial. We 
watch it a'ld we have knowledge about it. 
We know the reality because we live in tbe 
village. 

One more point which I want to men-
tion is that there is disparity in the salaries 
of the Government employees and Corpora-
tion employees, This is not good. Similarly, 
there is disparity in the salaries of the 
employees of the State Governments and 
the Central GovernmCllt also, That is also 
not good. The rates of wheat and rice and 
all the other items are same everywhere. 
Why then this disparity in the pay scales? 
This should not be so and you should look 
into it. 

14.11 hrs. 

[SHRI SOMNATH RATH in the Chair] 

One more thing. Something should be 
done regarding giving pension to the culti. 
vators, They are not Settio8 facilities and 
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are becoming poor. Just now an hone 
Member was teUing that tbe urban popu-
lation has grown to 15 percent and it would 
further increase gradually because tbe rural 
economy is failing. What facilities have 
you provided to the people who really work 
and are engaged in production, and to their 
children, They neither get sufficient to eat 
Dor have a house to live. Therefore, you 
must provide for payment of pension to 
them. Likewise, the crop insurance scheme 
has not 10 far been implemented in all the 
States. It should be implemented in every 
State an d it should be further extended. 

With these words, I conclude. 

[English] 

SHRI CHINTAMANI JENA (Balasore): 
I rise to support the Demands for Grants for 
the year 1986-81 which are being brought 
before the House by our Finance Minister. 
Many opposition members have objected to 
these demands for grants. But I totally 
contradict their comments because most 0 f 
the demands for grants are made to pay 
excess salary, etc. to the government 
employees, according to the recommendations 
of the Fourth Pay Commission. Whenever 
the Pay Commission Report is considered, 
employees who are not given better facilities 
or chances, the hone members in the opposi. 
tion make demands to give them more. But 
when the Finance Minister comes before the 
House with the supplementary demands for 
grants, they object to them. I think they 
themselves are contradicting their own 
arguments. So, I funy support the demands. 

Out of 63 demands, you will see that 
most of the demands are made to meet 
additional cost, additional expenditure on 
salary, etc., of the government employees. 
Out of the total of Rs. ?OJ8.5 ~ crores of 
demands for grants, 24 per cent, that is 
about Rs. 8 t 7.73 crores are required for 
loans and advances to various States; that 
means 24 per cent of the total demands for 
grants will go th~ States as advances and 
loans. 

Some of the opposition members have 
raised their points about price rise and also 
inflation. 1 fully agree with them, but they 
should also .take into consideratio. our 

economy. Our economy is mostly dependent 
upon agriculture; our economy is agricultural 
based economy. But due to less irrigation 
facilities, etc., we are depending on Rain 
God, The Lord Indira for timely rain and 
adequate rain. So, in our country, in' one 
part or the other. we are facing Datural 
calamities every year for which our crops 
loss is going to be to a great extent due to 
which definitely our national economy would 
be affected. 

Also, price rise would be there agricul. 
tural production is not there, because that 
naturally lends to pri.ce rise. 

I congratulate the Finance Ministry for 
their sincere efferts for resource mobilisa. 
tion. Out of Rs. 1 ~,OOO crores they had 
estimated to be the deficit, they have now 
succeeded to mobilise about Rs. 1,000 crores 
for which the Finance Ministry must be 
congratulated. 

Regarding block money, it is known. that 
block money plays a vital role in our national 
economy and I am grateful to the present 
Finance Minister and our Prime Minister 
that they are taking keen interest to cut down 
and curb this black money flow and for the 
efforts that are being made which are being 
announced inside the House and also outside. 

Further more, providing subsidy to the 
agriculturist-I am just bringing it to the 
notice of the finance Ministry -is most 
important and I request that he may see 
that the subsidy on fertilizer and· others 
which are given to the agriculturist are given 
to them properly and it should also be 
ensured that the middlemen do not take 
ad,,- ntage of it. 

About national calamities also, ] wou1d 
like to give one or two suggestions before the 
hone Minister for his consideration. The 
Famine Code which was introduced by the 
Britishers long ago is still in force and it 
needs to be revised to suit our pr ",sent condi ~ 
tions. It is ambiguous which needs to be 
replaced. It is not applicable to us at this 
moment. I can only cite one example just 
to let you know how unsuitable it is. It 
says that sOJll~ amount will be given to t\ 
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district if a certain number of people go in 
for employment from that district for test 
relief works executed in one part of the 
district. If only a certain number of people 
go, for employment, they get the assistance. 
So also, about natural calamities abo I want 
to say one thing. Whenever aoy St. Ie; is 
affected by natural calamities. they request 
the Central Government to send a central 
team. By the time the Central team goes and 
visits that area and submits its report, and 
tben the Agriculture Ministry considers that 
report and by the time the money is allotted, 
the effects of the calamity would be over 
and the miseries of the people would be 
over. SOt that should not be the procedure. 
Thjs should be taken into consideration so 
that proper assistance is given in time and 
procedure is simplified or curtailed to give 
help when it is needed. 

Some of the hon. Members have raised 
objection to the expenditure on Defence. 
Defence is of paramount importance for t 
independence of our country as weJl as t.,g 
security of our -country. I do not agree with 
them. 

Some others have suggested that we 
should have good relations with our neigh .. 
bours and fOleign countrh~s. Those hone 
friends may - be knowing that our Prime 
Minister is do ing and our country is also 
doi ng a lot, in the Non-Alignment Move-
ment and we arc trying to have the , 
support of the other countries but the other 
coun tries are not heeding our advice. There 
is tberefore no alternative but to think of 
our defence and be prepared to face any 
challenge to our integrity, our independence 
and we must provide for our defence expen-
diture whatever it may mean, even if we have 
to fast, we should provide more funds for 
Defence expenditure. With these words I 
cQllclude. 

SHRI B.B. RAMAIAH (Bluru): It has 
become a practice for the Finance Mini~ter 
to come before Parliament at every sessIon 
and seek sanction for large sums of money. 
In tbis respect, every session has become a 
Budget session, although not enough time is 
devoted to the examination of demands for 
grants in an exercise of this nature. -For 
instance. this Supplementary Budget accounts 
for so m any thousands crores and of rupees 

the House will spend bard!, a few hours 
voting this vast sum. It is, therefore, an 
unheaJthy practice to come before Parlia-
ment for demands for supplementary grantS 
session after session. It shows that the 
Budget Section does Dot work di1iaent1y. It 
also shows an attitude of adhocism on the 
part of the Finance Minister. 

In this Supplementary Budget, the 
Defence Ministry has been given a )ion's 
share of about Rs. 800 crores revenue ex-
penditure and another Rs. 12 J crores as 
capital outlay. It is, no doubt, true that the 
situation in the South Asian Region is dis. 
turbing. Because of the continued presence 
of Soviet troops in Afghanistan, Pakistan 
feels threatened and the United States has 
a vested interest in supplying sophisticated 
arms to Pakistan. This in turn poses security 
problems for us and we have to increase our 
defence expenditure. At this rate the vicious 
circle will continue and the burden of the 
defence expenditure will become unbearable 
for us. Other priorities Hke rural water 
supply scheme, education, health, housing a 
suffering on account of this defence burden. 
A fter all, the security does not consist only 
of military preparedness. We are all keeping 
our defence forces well equipped· and in 
fighting trim, but we should also see that the 
peo. ]e are properly fed, have enough clothing 
housing and other necessities. Otherwisc, 
discontended people can be a security threat. 

.-- . 
Secondly. the root cause of American 

supply of arms to Pakistan and the threat was 
on account of Soviet occupation of Afghani .. 
stan. We should take interest in resolving 
the problem in Afghanistan so that it helps 
our country's defence expenditure. 

In case of defence, we are spending quite 
a lot of money. But for floods in Andhra 
Pradesh we could not get good supply of 
boats and helicopters for droping food 
packets. The boats that they supplied could 
not operate well. I hope, tbe defence forces, 
in emergent situations, would come to the 
people more effectively. 

Rs. 900 crores have been allocated to the 
M ioistry of Food and Civil Supplies. This is 
quite a big sum on this account. We have 

. also requested durins t~e floods in Andhr& 
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Pradesh, which bas caused a big havoc, for 
flood relief of more than Rs. 1600 crores, 
but the Central Government has granted 
only Rs. 132 crores. This shows how they 
are neglecting public purposes and spending 
mOre money for other expenditure. 

The communication system also becomes 
a very big problem during floods. The 
wireless system should be improved. There 
lhould be motc facilities for wireless com-
munication during emergent situations. 

The important aspect which 1 would like 
to stress is the introduction of MODVAT 
scbome in the main Budget. Now, it has 
become a regular affair. Today some of the 
excise people are not able to understand it 
nor explain it properly. ! feel that they 
should have started with this scheme with a 
few items instead of starting with aU the 
items in a single year. 

The production of foodgrains during 
1983.84 was ]46 million tonnes, in 1985.86 
ISO million tonnes and in 1986-87 all of a 
sudden· it jumped to 160 million tOllnes. I 
do not know how we will achieve this figure. 
On the oilseeds front, we were able to 
produce 13.1 miJlion tonnes in 1')84-85 and it 
bas gone down to 1).2 million tonnes in 
19I5-86. 

There is a great need for fisheries deve-
lopment for agricultural purposes and also 
for assistance to the agriculturists. In Andhra 
Pradesh, Kolleru area is one of the biggest 
areas where we need lot of fisheries de, elop-
ment, their storage, and transport by rail-
ways. 

Rural electrification for farmers is another 
item for which we are not having enough 
funds. So, electrification should be improved 
more for agricultural purposes so that food 
production can also improve. 

The Tourism Department which can do 
tremeDdou~ly in this country is not able to do 
enough. This should also be improved so 
that we can earn lot of foreign exchange and 
revenue for the country. 

Power generation is another sector for 
which we are not able to utilise the existina 
in&taUed capacity. If you increase the utilisa-

tit'D, the revenue for the Government and 
also production for the ~ country will improve. 

Another sector is the pu{"\lic sector indus-
tries whcre they need lot of improvement in 
order to earn more revenue so that the 
deficit that we are planning can be reduced. 

Railways' inefficiency should be cut down 
by proper utilisation. 

Telephone system also requires more 
utilisation. 

Thank you very much for giving me the 
opportunity. 

[Tran~'Iation] 

SHRI BAPULAL MALVIY A tShajapur): 
Mr Chairman, Sir, I support the Supple-
mentary Demands for Grants for the year 
1 ~86-87 presented in the House. One very 
strango thing tbat I have observed here is 
that whether it is Budget or any Demand, 
our friends from the opposition oppose each 
and everything. It means that they do not 
want any development and progress in their 
areas and States and for this reason they 
oppose everything. If you do not sanction 
any grant here, then how the developmental 
works can be undertaken in the country? 
So far as I understand, our colleagues from 
the opposition have adopted the policy of 
"No but Yes". It is good if you say a 
direct yes. What is right should not be 
opposed. 

In tbese demands, the money bas been 
de~anded under various heads, regarding 
whIch I want to raise a few points. Two 
schemes have been running for the last 10 
years; one is a bio-gas scheme and the other 
is A.F.W. water supply scheme. Most of the 
works relating to these schemes have been 
lying incomplete. A.F. W. water supply 
scheme is meant for the big viJlages having 
a population of 5,000 or 10,000 or more. But 
I have observed that progress under this 
scheme has been quite tardy for the last ten 
years. Most of tbe work is Jying incomplete 
and at certain places it seems that it has not 
even been started. I would like to request the 
bon. Minister that in order to beneftit the 
maximum people, effective measures should be 
taken to implement the A.F. W. water supply 
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scheme immediately so that people in the 
villages may get pure drinking water. To my 
knowledge the same condition prevails in 
the case of the bio-gas scheme. It bas also 
beeD funning for the last ten years. Act .. 
ually, I did Dot want to interrupt the hon, 
Minister when he was replying to a question 
here. I want to submit that whatever 
scheme we make, all out efforts should be 
made to complete that scheme within the 
fixed period, bncause if a scheme is not 
completed within the schedule then various 
impediments and difficulties come in the way 
and the cost of the scheme also escalates. 
The two schemes, which have been running 
for the last ten years should be completed 
immediately and an enquiry should also be 
made for the delay, Whatever steps we take 
every effort should be nlade to see that these 
are taken in the right direction. 

Mr. Chairman, Sir, a section of our agri-
culture is linked with revenue also and it is a 
matter of regret that the land which should 
have been given to the poor is in tile posses-
sion of the big farmers. The Government 
has formulated a policy that eight types of 
land namely, 'Gaya', 'Kakar', the pasture , 
land, resting place for cattle. water-drinking 
place for tbem. cremation ground, graveyard 
and tbe land of the Forest Departm,'!nt will 
be treated as reserved land. 1 he Govern·· 
ment's intention bchmd it is very good bu~ 

this intention should be given practicar 
shape also. Today, we find that the bia 
farmers who have already 100 or 200 acres 
of land ,have illegally taken possession of 
these lands also and they are depri ving th. 
poor of their rights. Therefore, I request that 
if the land, which is illegally in the possessio)) 
of the big farmers, is distributed among th~ 

poor, then at least they will be able to de 
something. 

Mr. Chairman, Sir, so far as tbe: 
'TRYSEM' scheme is concerned, a number of 
people approach me, for an inconle certi-
ficate or a caste certificate. because they 
want some loan. When I ask them as to what 
type of busine~s they want to do, they do not 
know even about that but they insist on 
taking loans. There is an engineering section 
in every factory. Similarly. I want that 
Advisory Boards should be formed for sett-
ing up factories in the villages and tbe village 

people who want to start a business should 
he given a loan of Rs. 10 or 15 thousand by 
the Government instead of Rs. soon whicb 
is being given at present so tbat tbey are 
able to set up factories and may get employ-
ment in this way. They are already engaged 
in their traditional trades as blacksmiths, 
goldsmiths and cobbler~. In addition, 
factories should be set up for them so that 
they may start other trades also. Today, 
Japan has made such rapid progress that its 
pr\'duction is of the top quality in the 
world and even the developed countrit.:S like 
U,S.A. There is demand for Japanese goods. 
Therefore, it is the duty of the Indian 
industries to give consultancy service and 
training to the villagers who are taking 
loans fOf setting up industries in their 
villages. If it is not possible then you should 
form units on the lines of 'Mother Unit'. 
Also, more jobs should be created through 
these industries which will remove unemploy-
ment among the vi1Jagers. 

Mr. Chairman, Sir, I thank you for 
providing me an opportunity to speak. 

[English] 

SHRI T. BASHEER (Cbirayinki}): I 
risc to welcol;ne the Supplementary Demands 
for Grants presented by the hoo. Minister. 
This is the second batch of supplementary 
demands presented by the Minister after the 
Budgd which in volves gross additional 
expenditure of Rs. 3038 corers. 

Before I go into the various aspects of 
the Demands put forward I would like to 
express happiness on certain steps takdn by 
the Government to ~trengthen the economy 
of the country. First. as a result of these 
steps I would like to say the Revenue Re-
ceipts have inceased considerably. The second 
point 1 would like to make is the stringent 
action against bJack money and unaccoun-
ted wealth has created a serious impact in 
this country, on the economy of the country. 
Tax raids and vigor in the tax adminstra-
tion have produced tangible results. Ait the 
same time I am happy to know that the 
small income group people are now free 
un-necessary harassment. Another timely 
step taken by tbe Government is in regard 
to the small scale sector un its. HOD. 
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Minister restore(\ the exemption from excise 
duty on produce of smull scale units which 
the Finance Minister had withdrawn in the 
last Budget. This will definitely help the 
small scale sector. This is only one side of 
the picture. 

But what is the picture of the other side 
we are looking at? Sir, I said, the revenue 
receipts have already increased during' these 
days, At the same time we cannot deny the 
fact that the expenditure is going UP. The 
non-plan expenditure projected for the 
current year j·n the budget was Rs. 31,867 
crores. Two Supplementary Demands to-
gether provide a non-plan expenditure of 
Rs. 2,750 crores. So. the present non-plan 
expenditure would be around Rs. 34,500 
crores. This h bound to go up further. So, 
this would be a serious concern for the 
Government. I know some exercise is goi og 
on inside tne Government and I should like 
to say, Government must apply its mind 
and formulate certain concrete measures to 
control public expenditure. In the same way 
in the budget the deficit was Rs. 3000 crores. 
Now, with these additional Demands this 
amount also has definitely gone uP. I am 
making these points because in this state of 
affairs, we have two implications. One is the 
plan schemes will suffer and secondly, this 
will tend to inflation and consequent to that, 
it will create price rise. Who are going to 
be affected? The common man is going to 
be hit by thi~. So, the Government should 
be conscious about that. 

Sir. I now con'e to the Supplementary 
Demands. Out of about Rs. 3000 crofes, 
Rs. 6: 0 crores are for implementation of 
Fourth Pay Commission's recommendations. 
We are happy that our Government servants 
are benefited and other organised sectors are 
benefited. But I would I would like to ask: 
What about ·the unorganised sector, especi-
ally our farmerb? Our Agriculture Minister 
is bere- he is going out I think. Today 
also in tbe Question Hour we have all 
discussed lbe problem. The poor farmers are 
in distress, the cost of productioD is going 
up, especially the price of fertilisers has gone 
up. (Interruptions). So, I would like 10 
know what steps the Government is going to 
take in regard to the problems of farmers. 
During the last Session the hOD. Minister of 

State for Agriculture assured us thzlt the 
Government is going to formulate a compre. 
hensive long-term price policy: I would like 
to khow what steps the Government taken 
in this direction. 

MR. CHAIRMAN: Please conclude. 

SHRI T. BASHEER: I am just conclud 
. ing, Sir. Only one point I want to make. 

A nother Demand is for tourism. J t is 
stated that it is for meeting the expenditure 
of the new Ministry of Tourism for under-
taking an aggressive campaign in the overseas 
tourist markets in the context of increasing 
trend in tourist arrivals noticed recently. 
That is good. I appreciate the approach and 
the thrlJ~t on tourist dcvelopmenl. Under-
taking an aggressive calnpaign in the over-
seas is necessary. but in this context J would 
like to say about my State. You know, 
Kerala is a beautiful State. The re are 
abundant potentials for tourism develop. 
JTlent in Kerala. With all humility, I submit 
that there is no proper attention given on 
the part of the Central Government fOf 

developing tourism in Kerala. You know, 
Kathakali, State boar race and everything is 
so attractive. ~ understand that the State 
Government has submitted some proposals 
to the Government of India f'lf development 
of tourism in the State. I request through 
you, the Central Government to provide 
adequate funds for tourism development in 
Kerala. 

Wiih these words, I thank you and 
support the Supplementary Demands for 
Grants. 

SHRI SOMNATH CHATTERJEE 
(Bolpur): Mr. Chairman, Sir, the second 
instalment of supplementary demands for 
grants shows that the entire budgetary exer-
cise in this country bas gone away. As you 
are aware, article 115 of the Constitution 
provides this type of grants. The hone M inis-
ter for "wasteful" Expenditure must be 
knowing it.· It says that if the amount 
originally provided in the Appropriation 
Act or in the budget is found to be deficient 
for the purpose of meeting a particular 
project, then you can have a supplementary 
grant or you can have a supplementary 
grants for new projects. If you kindly spend 
or.e minute to go tbrouab tbe summary of 
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the supplementary demands for· grants, it 
shows for new projects, which are the new 
projects are not indica ~ed here. If there has 
been a financial deficiencY in the quantum 
so far as initial allotment was concerned, 
why is there deficiency? Why was not the 
calculation made properly? Is it due to 
inflation ? . 

Sir, we find that the previous system of 
giving explanation as to the demands in-
cluded in the supplementary demands for 
grants. so far as the new projects are con-
cerned. that procedure, bas been given up; 
that policy has been given up. 

Kindly see the very significant item.. this 
item of Rs. 467 crores investment in loans to 
Gas Authority of Indla Ltd., mainly for HBJ 
pipeline. HBJ ripehnc, as you know. is a 
prime example of wasteful expenditure. When 
the fertilisers factories arc closing down in 
the rest of India, or are being closed down, 
crores and crores of rupees are being spent 
for the purpose of transporting gas through 
the pipes for the purpose of utilisation in 
fertilizer factories at locations which have 
only got political importance and nothing 
else. It is because you want to start ferti-
lizer factories in the constituency of the 
Prime Minister and that of the other 
gentleman who has lost the grace-probably, 
Rae Bareli project may be given up because 
the hon. Member from Rfie BareH has 
come to this side from tbe Treasury Bench. 

Another item is very interesting. An 
amount of Rs. 80 crores is provided very 
significantly. This item is here for the pur· 
pose of acquiring building. An amount of 
Rs. 80.85 crores on non.PIan expenditure 
is for, Mrs. Dikshit, we were not informed 
about it, acquisition of Asiad property from 
DDA. Previously, it was adumberated to 

the people of this country. "No, no. we are 
not spending a lot of money on Asiad". 
We are all for sports. We are all for our 
cultural activities. But only for the pur· 
pose of showing that the Government Was 
not spending a lot of money, you tried to 
put it for the time being on ODA as it 
would go to the .DDA budget fund. You 
are nOW obligin.?: them with Rs. 80,85 Crores 
for the purpose of acquidn& it. 

Only one item bere is for the common 
people, the oppressed Government em· 
ployees, for whom Rs. 600 croreS have been 
provided, as a result or the Fourth Pay 
Commission's recommendations. Why has 
it been necessary to constitute a Pay 
Commission? Why is it necessary to con-
ced increases in the salary 1 It is because 
of the inflation. The economic policy that 
is being followed in this country has re-
sulted in steady diminution of the real 
income of tbe ordinary people of this 
country. Specially; the fixed wage income 
people are suffering more. They ard an not 
Ministers who are J ooked after by many 
methods and not eminent lawyers who have 
to earn on their merit, unlike Ministers. 
Today this country is in a vortex of ecO-
nOlnic quagmire. Conces~ion after con-
cession is being given to the affluent. Greater 
and greater burden is thrown on the common 
people. Today the doors of, this country 
are thrown wide open in the nome of 
technology. quality and productivity. You 
have all to dance to the tune, whether you 
believe in that or not. Every hon. Mcm.ber 
from the trcasu ry benches, Congres~ side. 
are criticising the economic policies and 
emphasising on the pr~sent difficult economic 
situation, including Mr. Basheer who very 
rightly cried in agony for the common 
people and for the development of his State. 
But he has naturally to support, and he has 
to find dynamism in the Prime Minister"s 
policies, whether it finishes the country or 
not. Import liberalisation, denigration of 
the public sector and privitisation of the 
public sector undertakings. Today you are 
eulogising the private seClor. A Cabinet 
Minister is gl)ing about saying that 
socialism is bad, socialism has finished this 
country. public sector has finished this 
country. This is· being stated by a Cabinet 
Minister o'f this country. (Interruptions) 
Mr. Vasant Sathe"s socialism is wi~h the 
smallest "S". Greater and greater burden 
is being put on the people. The other day 
we had one dose of Supplementary Grants 
of nearly Rs. 3,000 croreS. This is amount-
ing to another over Rs. 3,000 crores. The 
Budget deficit is apprebended now to be 
Rs. 9.000 crores. 1 would like the hOD. 
Minister to take the country into confidence 
and tell us what is the Budget deficit as it 
s~ands DOW, 
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With a balance of payment deficit of 

nearly Rs. 9,000 crores, where is the source 
of your income ? 

Hon. Members from the Congress side 
have to plead for cutting down exponditure, 
even if they are meant for the common 
people of this country. Rs. 250 crores of 
railway freight has been increased. Now 
pOltal charges are being increased. They 
are clearly giving another Rs. 3-4 crores. 
One Jetter from your Constituency will now 
cost you 75 paise. If you put in a telephone 
calJ, you are finished. Telegrams do not 
reach. You will have to pay through your 
noses. 

For whom this country is being run? 
Who are the beGeficiaries of the economic 
policies of tbis country? Who are going to 
be the benefi£iaries of these Rs. 3,038 crores 
which you are asking this Parliament to 
sanction for expenditure? 

What has been yo ur performance in the 
export sector? The hone Minister for 
Commerce, who is now minus External 
Affairs has admitted that the deficit would • be at lea!)t Rs. 7,000 crores and is gloating 
over it. Why? Because it was Rs. 8,500 
crores last year. In the balance of payments 
position trade gap may be Rs. 7,000 crores. 
He is gloating over it. But you have to have 
technology importation; you have to have 
computerisation. It does not matter whether 
people lose their jobs or not. It does not 
matter whether the Private Sector becomes 
more and more powerful. It does not matter 
whether economic power gets concentrated 
into fewer and fewer hands. Prof. Rangaji, 
I do not know why you are there ? 

(Interruptions) 

In a country like tbis, the Private Sector 
is being patted. Over 92000 industries are 
sick in this country. They are all in the 
private sector. Even those monopoly houses, 
they are running business, are closing down. 
Not a single provision has been made (or 
opening the sick industry and the sickness is 
Dot due to tbe employees. Prof. Rangaji, 
the sickness is due to mismanagement r 

misappropriation of funds and di version of 
fWlds. As Mr. Murli Deora correctly said, 

in this country the private sector who are 
being put into the position of commanding 
heights in pJace of the public sector, as 
visualised by Pandit lawaharlal Nehru, as 
has been accepted as the industrial policy 
of this country) contained in the second 
plan documents-Prof. Rangaji~ you are aware 
of it-in the name of that today what is 
happening? 

(Interruptions) 

On that basis today, the commanding 
heights is now being occupied by the Private 
Sector. Retrenchment is the order of the 
day for the employers. Would you find 
anything in this proposal? Has a single 
proposal been included in this for the pur-
pose of common people; for the purpose of 
the retrenched employees of this country; for 
the purpose of the people hving below the 
poverty.line ? 

PROF. N.O. RANOA (Ountur): Are 
you not saying about Defence ? 

SHRI SOMNATH CHATTERJEB: 
Prof. Rangaji did not get time to go through 
these things. I am saying that this is a 
shameless surrender. What is taking place 
as far as this Government is concerned? A 
handfull of people, ar~ really changing the 
entire approach and policy. But atleast on 
paper it was being followed by the Govern-
ment. 

There is the amnesty-because it con-
cern'! expenditure - scheme. Can you really 
think of any offence in this country which 
it not punishable? It is contradiction in 
terms? Somebody commits an office. He 
is bound to suffer the punishment except 
blackmarketeers, except PBRA vioIaters. 
those people who avoid taxation by breaking 
The law. they are being in this country 
approached on bended knees by the Govern-
ment. You are cringing cowards. You 
cannot take any action against them. You 
cannot set up a proper recovery machinery. 
proper assessment machinery. Today these 
people are being pampered. You are 
saying to them, 'you haye committed an 
offence, I admit it. But your offence is Dot 
punishable. because in the name of going 
to 21st century' ••• 
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PROF. N.O. RANOA: He is at the 
height of his oratory. 

SHRI SOMNATH CHATTERJBE : 'In 
the name of going to 21st century. aU your 
sins, aU yoUr offences are wlshed away'. 
This ia the position in this country. Such 
a shameful attitude, nobody can think of 
and only the Government which has no 
self. respect can adopt this policy. 

Sir, this is the Government which is 
anti-people, particularly anti-poor. You 
have declared a war on the common people. 
You have declared a war on the public 
sector. You have declared a war on those 
who are trying to bring justice in this 
country with equity-Progress with equity. 
You are waging a battJe against them. The 
people of this country will never surrender 
They will continue to fight. You may hav~ 
a temporary majority on the basis of a 
funeral pyre ... 

(Interruptions) 

On the basis of your temporary majority, 
derived on taking advantage of the funeral 
pyre, you cannot plJY havoc in this country. 
People will give their proper reply at the 
proper time. 

[Translation] 

OR. PRABHAT KUMAR MISHRA 
(Janjgir): Mr. Chairman, Sir. I rise to 
6upport the SuppJementary Demands for 
Grants. Neither do J want to go into the 
statistics, nor I want to give a political lecture. 
However, I would definitely like to draw the 
attention of the Government to certain 
issues. If the prOvisions made in the Bud-
get originally are spent properly and utilised 
for the purpose thege are allotted. there 
will be no need for Supplementary Demands. 
If the funds earmarked for the programmes 
for tbe removal of poverty, which include 
schemes like proviSion of roads and medical 
facilities for the poor, are properly utilised, 
theo tbere will perhaps be no need for these 
Supplementary Demands for Grants. I 
would like to give an example in this COODec-
tion. The banks live certain facilities or 
loan to the farmers but the procedure 
adopted for giving such facilities Is quite 
complicated. If a farmer wants a loan for 

sinking cl tUbewcll, ilis coml)"sory for him 
to act tho work dono tbr()uab a Government 
AICDCY. 

[Engli,"J 

saRI SURBSH ICURUP (Kottayam): 
Sir, on a point of order. There is no quorUlD 
in the House. 

MR. CHAIR MAN: Tho bell is beinl 
rllDg ... Now tbere is quorum. The hoo. 
Member may continue. 

[Translation 1 

DR. PRABHAT KUMAR MISHRA: I 
was talking about the facilities given to the 
farmers by the banks. A subsidy of Rs. JO 
thousand is given for a TubeweH. If this 
work is got done through a GOvernment 
agency, it would cost Rs. 10 thousand m()re 
than what at, would cost if tbe same work 
is got done through a private agency. In 
this way, the farmers are unable to take 
advantage of the subsidy. I would also like 
to draw your a(tentioD to the irrigation 
schemes. We face a lot of difficultiea in 
constructing largo dams. Due to resource 
constraints, these projects are not completed 
in time. Hence tbe Government should en-
courage small dams so that tbe problems of 
environment, forestry and maintaining water 
table could be solved. Again, the subsidy 
given to the farmers is not credited to tbeir 
accounts in time do to which they have to 
pay more interest. Information regarding 
various progragmmes meant to benefit tbe 
farmers does not reach th'em. The Govern .. 
ment should lot up an agency to apprise 
the farmers about the rules and the pro" 
grammes which the Government has made 
so th'it they are able to benefit from them. 
India is predominantly an a,ricultural 
country. Wrong establishment of industries 
certainly harms agriculture. I would liko 
to draw the atteotion of the Government 
towards it. For setting up industries. very 
,fortile agricultural land is aUotted. There... 
fore, proper survey should be conducted 
before allotting the land and before issuinl 
the licence. Tbe Government should en .. 
coura.e establishment of industries in tbe 
rural so. that tbe people in viJlages are able 
to get employment. Small agro-based and 
cottage industries must be encouraged ia 



NOVBMJIBI. 24. 1986 (GIn.) 1986·87 356 

[ Dr. habitat K,.",., M18hra] 

these areas to belp the farmers who are 
dependent on aaricultUl'C only. Again, sales 
tax levied on cottase industries, specially on 
those which produce bronze and brass 
utensils, affect. them adversely. Hence, they 
should be exempted from it. 

15.00 hn. 

PfDal)Y, I would Jike to draw your atten-
tion to anotber point. Laap scale allocatiODl 
have been made in the Budlet for big 
fertilizer plant •• communication facilities and 
for non-conventional sources of energy but 
these fundex are not adequate. A, an 
illustration, I would quote tbe case of Korba, 
which falls fn' my constituency. Here crOtes' 
of rupees have been spent in setting up a 
Fertilizer Plant. However, it is Iyiol at a 
stage where it cannot be put to any use. 
Separate funds should be made available to 
run tbe aforesaid plaot. 

Facilities Uke veterinary hospitals should 
be encouraged in rural areas and more 
funds should be provided for the samo. 
Relief works during floods and drought 
should be taken up on large scalo so that 
some results may be achieved. Allocation of 
funds for minor schemes causes erosion in 
the Budget. Work mUlt be initiated in the 
fields of Railways and dam conltruction. 
The plans formulated by the Government 
should be job oriented so that the problem 
of unemployment could be solved. Whatever 
Government undertakings are there, incloding 
those which are in the Public Sector, get the 
works done on contract balis, be they 
roads, bridges or dams. Estimates are 
prepared when contracts are awarded to the 
contractors, but there is so much escalation 
in the Cost That it i~ likely to be misused. 
When we plan something we must do it 
properly. Bscalatioo in cost must not be 
allowed to the contractors. The Govorn-
ment can lessen the misuse of public money 
in the Public Sector UndertakioBs. Por 
example, tbe officials of the Coal India and 
N.T.P.C. keep two or three cars for which 
the Government bas to bear all the expeosos. 
With these words I conclude and request tbe 
Government to take solid meuures in 
regard to the above mentioned issues. 

•• Bxpunsed as ordered by tbe Chair. 

[&.rIll!] 
KUMAR! MAMATA BANERJEE 

(Jadavpur): Sir, I raile to support the 
supplementary demands for grants. It is 
customary for tbe Central Government and 
State Governments to come forward ':Iith 
the supplementary demand. and get them 
passed in the Parliament and the State 
Leaislatures. 'So, I support it. 

I heard the voice of the opposition 
party members. But I did not bear any 
constructive suggestions or any, constructive 
voice (rom them. One Hon. Member bas 
just now stated that the Congress Govern-
ment is only working for the rich people, 
tbey are not workiog in favour of poor 
people. tbey are Dot working for the eradica-
tion of poverty, they are only helping the 
capitalists and the rjch people of the 
country. But I categorically and emphati-
caJJy state that it is not a totally true allega-
tion. This Member has just now stated that 
the Government is Dot working in favour of 
the poor people. I ask the Minister to 
please ask that Member whether he is earn· 
ing Rs. 10 lakhs per month. liow is he 
earning Rs. J 0 lakhs per month? *, 

We know so many things, It is a fact, 
it is very easy to criticize the Central 
Government like anything. 

(Interruptions). 

SHRI SATYAOOPAL MISRA: Sir, 
these remarks should be expunged. 

MR. CHAIRMAN: These remarks will 
not form part of tbe record. 

KUMARI MAMATA BANERJEE: Sir, 
we would like to raile our voice for the 
upliftment of the poor people. It is the 
CODgresl party which can protect the inter-
ests of the poor people. Since Independence 
and prior to Independence under the leader-
ship of Mahatma Gandhi, Jawahar La) 
Nehru, Smt. Indira Gandhi and our present 
Prime Minister. Shri R jiv Gandhi India is 
improving day by way. I am sorry to say 
that OpPOIition members are not interested 
In the Improvement of our country. Tbey 
are oDly iDterested to criticise the govern-



mente We want constructive sUllestiona 
from them for the development or our 
country .. 

Sir, tomorrow or day after they will let 
embarrasSfd. Mr. Gorbachov is comin,. 
Mr .. Gorbachow i. tbell' leader.. He will 
appreciate our Prime Minister, Shri Bajiv . 
Gandhi and his Government for the 
development work and then we will- tee 
what will be their reaction. You will be 
surprised to know that on Mrs. Gandhi's 
birth anniversary on tbe 19th November 
the Chief Minister of West Bengal Itate4 
that Indira Gandhi was a great leader. We 
are really lucky enough to hear it but when 
Mrs. Indira Gandhi was alive sbe was 
termed as a· dictator. They writing on 
the wall that she was a ghost and they 
were criticising her but now when she 
is not alive tbe Chief Minister of 
West Bengal has stated that she was a 
great leader. 

Sir, it is a fact that we are having some 
problems. Ours is a democratic country. We 
can raise our voice. We can criticise our 
government through our constructive 
voice and our Ministers are willing to listen 
to our voice. We have seen in 'Rajya.Se. 
Swaraj case when 1 raised my voice in Parlia-
ment the Information and Broadcasting 
Ministerg ave priority to the publie voice and 
he said if there was anyting he was sorry 
for that. So, this is the Conaress party 
which gives respect to the poor people. 

Sir, Government has spent a lot of 
money for agricultural benefit. Government 
has provided so much money for irriaa-
Hon, - fertilisers, self-employment pro-
grammes, etc. Government is trying to 
bring about improvement day by day. 
The Finance Minister is doing his best for 
economy. When the inflationary rale is 
rising in the world it is coming down in 
India. Our revenue is increasina day by day. 
We have to appreciate it. There may be some 
lacunae. There are some bureaucrats who 
are corrupt, dishonest and not willing to do 
their work. 

Sir. I would request to the Government 
to look after those children who are not 
capable to do work, who cannot. walk 
properly and who cannot di,est properly. 

They are phy.ica1ly handicapped. They mutt 
be looked after well. The West Benpl· 
GOYOfnmeut could Dot utilise Ra. 1200 
croros in the Sixth Five Year Plan. Likewiso 
Tripura Government could not utilise R.I. 
14 crores in tho Sixth Plan. It is easy to 
criticise but difficult to work. I would also 
request tho Government to allocate money 
for tbe industry - Dot only new industry but 
also to revive the sick industry. In oar 
State especially there are so many industries 
which are 80lng to be closed or have already 
been closed. Everyday a number of 
workers are put on the road. They are 
starviDS for food. They are not getting thoir 
salaries. Even the Statc Government is not 
willing to solve their problem. Sir, when 
Central Government is not giving funds 
tbcy criticise the Central Government and 
say they are being liven step.motherly 
treatmcnt but when tho Prime Minister 
visited tho State and pvc RS I 1,(lOO crores 
for the upJirt~cnt of tho economy of West 
Bengal they say it is very embarrassing for 
them. Bven in my constituency so many 
indUitriea have -been closed Cor the last five-
seven years. The workers are on the road. 
Who win protect them? We know that they 
will not set juatice at thc hands of the State 
Government. 

Day before yesterday ~ I went to my 
constituency and I found that one Panebayat 
Member, Shri Barjhan Laskar who was an 
elected representative or the people bad been 
murdered. What had he done? But there is 
no justice there. 

r requcst the Central Government to do 
something in Cavour of the West Bensal and 
Tripura States. I visited Tripura State allo. 
No industrial belt is there. There is no 
communication aDd no railways. It Is so 
poor and noglected. Please do something 
for thc devolopment of Tripura. 

In Blrrack Valley in Assam, the Govern-
ment must sot UP one University, .bocause 
it has been the 10.Dg-staodina demands of 
the local people. You must allot some 
fuods for that purpose. 

In tbe General Budlct, )'ou have already 
allocated a sum of Rs. 900 for tbe popr 
people, there aro a number of schemee li". 
IRDP, RLBOP etc .. But tbe GOVClntDODt 
mut t see the implementation of tboN 
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schemes; there must be a proper monitorinB 
of them. 

Wo arc grateful to our' Finance Minister, 
who has, accordioa to the Prime Minister's 
decision, already organized two-three credit 
camps for the poor people. The poor 
people who wero not getting justice at the 
hands ot the State Government were bellc-
fited by tbese Centrally-sponsored schemes 
directly. 

In the States of Assam, West Bengal 
'and Tripura, due to flood situation, the 
condition of the people is horrible. Thous-
ands and thousands' of people have been 
affected by it. They have lost everything. 
At the time of relief, what type of food do 
they let1 If you permit me, ( can lay it on 
the Table of the House. YOll will notice 
that nobody can eat it. What to talk of 
humaD beings, even no animal would eat it. 

I would a180 request you to do something 
for the unemployed youth. The unemploy-
ment is increasing day by day. Central 
recruitment is banned; the State Govern-
ment are flllins their posts only througb 
their party cadres. The situation is so bad 
that the unemployed youths do not have 
money for purchasing postal orders, which 
are required to be submitted along with 
their applications for certain posts. These 
people will be Irateful to you if you do 
lomething for them. 

Then. there is the problem of scarcity of 
water in RajaMhan. You must look into 
this problem and aUot sufficient funds for 
making provision of drinking water there. 

Lastly, Government should pay sufficient 
attention to the proper implementation and 
monitoring of these schemes. Only then the 
real boDcftts will flow to tbe poor people. 

PROF. N.G. RANOA (Ountur): Mr 
Chairman, Sir, my hOD. friend Shri 
Somnath Chatterjee, was asking me, why I 
remained on tbe side of the Congress and 
not OD their side. I must give him an 
answer. I am with tbe Congress for the 
same reasons for which Mr Gorbachov, one 
of tho leaders for whom he swears, I think, 
i •• t~dlnl by his own country and his own 

party there in Russia. He said and it is 
quoted in the Times of India today: 

"Our policy has been gcc..I.tly supported 
by the pe~ple. It will reflect tho senti· 
menta of tbe people. A policy that does 
not take the sentiments and interests of 
the people into account i!t doomed." 

That is just tbe position with myself as 
well as the other hon. Members who are on 
my side, supporting the Congress and the 
present policy being followed by our Prime 
Minister, Shri Rajiv Gandhi. 

He also took great objection to our 
efforts to make the State-managed or State. 
owned enterprises more effective more . ' economIcal, more productive than what they 
have been till now. According to their 
standards and their theories, all these 
industries should be controlled and owned 
and managed by tbe Government alone. We 
believed in that also for a lona time. We 
made our experiments and spent thousands 
of crores of rupees on these indultries. And 
now we have come to the position as was 
confessed by my friend Shri Sathe who is in 
charge of coal minos and other Ministers in 
charge of various industries, that these state 
managed or state-owned industries today 
are lending us in heavy losses.' We are bard 
put to find ways and means in order to see 
tbat they have their own way. 

One of the means that bas been disco-
vered and popularised by Shri Sathe and 
others is to invite those [ndlans, patriotic 
Indians, who have prove" themselves by 
their successful management of industry 
with their expertise to improve the situation. 
We have invited their cooperation without 
handing over these industries to them 
without buckling or bending before them'; 
witbout even giving them an opportunity of 
making profits as they have been doing in 
their industries, but nevertheless asking 
them to give the benefit of their experience. 
Is there anything wrong in it? This is what 
we consider to be a progressive method. 
That method is being made . boldly by our 
Prime Minister and we support it. 

My complaint with the Government is 
not that they aro asking for sO many 
hundreds of crore! of rupees. I have inter-



ruptod an bon. member when he said as to 
whose benefit all these bttndreds if crores of 
rupees expenditure. is incurred. Wben the 
security of our country is -ensured. are not 
tho workers benefited; arc not the farmers 
protected; are not tbe homes an d hearth. of 
our masses here in our country protected? 
That is why we want our defence forces to 
be strengthened and that is why we are plac. 
iDa at their disposal many more hUDdreds of 
crores of rupees so that the security of the 
country would be strengthe ~ed and we 
could be sure of our own protection in our 
country. 

My complaint is that the Government is 
Dot spending enough on the development of 
communications, roads, bridges and rail-
way. in the North Bast frontier. I have 
spoken twice to the Prime Minister, I have 
written to him also and I have also spoken 
to our Defence Minister. They aU agree 
that more money has let to be spared. But 
where from are we to get it? 

Therefore, I wish to make an appeal to 
the members of our Parliament and to the 
people of our country also to be prepared, if 
necessary, to bear a higher rate of taxation 
in every sphere in order to mobilise aumcient 
funds for the stren8thening of our defence 
forces. In tbe meanwhile I make a special 
appeal to our own Defence Forces also to 
bave better management. I am glad that. 
for the first time OUf Prime Minister bas 
initiated the practice of calJinc{ the Chiefs of 
our three wings of the Defence Forces to 
have consultations with him and then take 
concerted action~ I suggest that he may call 
them once again and appeal to them to spare 
as much as possibly as they can by better 
management in the ordnance factories. 
They should have better management with 
reaaed to army expenditure in such a way 
that it might be possibJe for them to econo-
mil" and save hundreds of croces of rupees 
easily. And these hundreds of crores of 
rupees can again be placed at their disposal 
for the development of our defence prepara-
tions in the North East Frontier. Railways 
need more money there. Indeed, th ere are 
no railways worth speaking about in that 
area. Many of tbeir State capitals are not 
connected with tbe railways at all. In many 
places there are not even dependable bridges 
,troDa enouah to catry our' defence equip-

meot over tbem, Their roads are allo not 
properly developed or maintained in the 
Nortli Eastern frontier. Already we have 
had warnings from the North aloDa tho 
Himalayan frontier. Therefore, I ·make this 
appeal once again through the Finance 
Minister, througb the Railway Minister, 
throuah the Prime Minister to the leaders 
of our Defence Forces as well as to our 
people to supply as much funds as possible 
and as quickly as possible in order to 
strengthen our Defence Forces and tbeir 
communications. Thank you, 

[Tranl/allon] 

SHRI NARENDRA BUDANIA 
(Churu) : Mr. Chairman, Sir, I rise to 
support the Supplementary Deman~s. I do 
not want to raise any political issue. I would 
like to say something about my constituency. 

I have been elected from tbe desert 
areas of Rajasthan. The situation in Rajas-
than is very serious due to famine. These 
desert areas which fall in my constituency 
have been in the grip of famine for the last 
four years due to which the people of those 
areas are in a very pitiable condition, For 
want of foodgrains. peoplo in rural areas arc 
miarating to urban areas. This is a 
matter of serious concern. Because of this 
famine there haa been acute shortase of , 
water and as such you can very well guess 
their condition. The Slate Government has 
not started any relief w Jck there so rar. As 
a result, the people are not gettina any 
employment opportunities. Through you, I 
want to request the hon. Minister that the 
Rajastban Government should be provided 
with maximum funds to enable it to start 
relief operations and also enable people to 
find employment. Due to the famine condi. 
tions, water table has dropped substantially_ 
All the schemes started by Government to 
deal with such natural calamities havo come 
to griadinl halt. Poople have to covel a 
distance olIO to IS kms. in order to Cetcb 
water. When I visit my constituency, tbe 
womon belonaing to these areas deaw Ill)' 
attention to tbeir difficulties. Therefore, I 
request the hone Minister or Finance to pay 
maximum attention to these backward 
areas. 

So rar as the question of resolviq the 
water problem of my Constituency is 
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concerned, it can be solved if water from 
Indira Gandbi Canal is provided. The 
people of my constituency are also hopeful of settinl water from the Indira Gandhi 
Canal as it is ftow;ol nearby. This will 
provi de areat roUef to the people of our 
area. I can tell you that if water rrom 
Indira Gandhi Canal is provided to our 
areas t we can produce more foodp"ains than 
Punjab and Gauganalar. 

Sir, the ti me is limited, yet I would like 
to point out one thing more about mY 
constituency. I would like to request the 
bon. Minister of Financo that the Govern-
ment should draw schemes for rural areas to 
provide employment opportunities so that 
people from these areu may not migrate 
to urban areas. If small and cottage indust-
ries are set up there, people will let employ. 
ment and the villaaes will develop. Today, 
facilities like roads and schools are not 
available in the villages. You should, there-
fore. see to it that such facilities are made 
avaiJabJe to them. 

Finally, I would like to submit one more 
thing. l\'ly constituency is predominantly an 
agricult ural area. Hence. an Agriculture 
University should be opened there. If such 
a University is opeD~d there, good agri-
culturists will come out of it and we can 
produce more foodgrains. Witb these words, 
I would request once again to pay special 
attention to the backward areas and sanc-
tion funds for my constituency to derive 
benefit from the Indira Gandhi Canal 
project sO that drinking water is made 
available to thc people of my constituency. 

SRRI RAMASHRAY PRASAD SINGH 
(Jahanabad): Mr. Chairman Sir, the 
Demands for Supplementary Grants are 
being "resented for the IeQODd time in the 
House and it is indicative of the failure of 
our development plans. Throuah you. I 
want to request tbe bon. Minister tbat 
though our Constitution provides for the 
socialistic pattern or society. our country is 
foUowiDI the path of -capitalism and it is 
the lift of capitalism that Supplementary 
Budlet Is broupt fn the Parliament repeat 
edly. I have seen some locialist couatries 
where the Budget is presented once and the 
plans are completed u per the scheduJe. 
More funds are required oaly when fresh 
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plana are to be undertaken. But in our 
country, demands. for additional SlaDts 
are made for tbe same project agajn 
and again. We have been follOWing 
capitalistic policies for 37 years, with the 
consequence tbat every State is burniDe. In 
BenaaJ. asitation for the Oorkhaland is 
aoing on; in Mizoram, Assam and tribal 
aroas of SiDghbhum and Manbhum in Bihar 
alao people have been agitating on different 
issues. It is due to the imbalance in 
development that such events are happening 
in the country. I want to submit that 
mockery should not be made of the constitu-
tion. India should be develop¢d OD the 
socialistic pat~erD so that the unity and 
intearity of our country is maintained. 
There is no other way before the country 
eAcept to follow the path shown by the 
CODsti tution. 

The Hon. Prime Minister has conceded 
that under the 20· Point Programme hUle 
sums of money have been spent but tbe 
benefits are not reaching the poor. This is 
true. I am lubmitting a letter in this regard 
which may kindly be examined. Commodi-
ties worth Rs. 1 lakh were bought whereas 
voucher for Rs. 2 lakb was submitted. I 
also want to say that the labourers working 
in brick-kilns shouJd be paid at the rate of 
Rs. SO per 1000 bricks instead of Rs. 35 
being paid at present, and the difference of 
Rs. 15 is pocketed by the Government 
officials. The NREP was meant to bring the 
poor above the poverty line but in reality the 
poor are getting poorer. 

With these words I conclude. 

SHR.I GANGA RAM (Firozabad): Mr. 
Chairman, Sir, I support the Demands for 
Supplementary Grants made for the current 
of Financial year. These include 66 Grants 
and an Appropriation Bill. A total of 
RI. 3038.54 crores has been proposed as 
additional expenditure out of whicb Rs. 
787.S8 is for Plan expenditure and Rs. 2250.96 
crores is for Non-Plan expenditure. Out 
of this additional ex.penditufe, Ra. 600.07 
ClOret is required to implement the 
recommendations of the Fourth Pay Com-
mission and for the payment of bonus. Our 
General Budact for tbe year 1986-87 was 
presented on February 28, 1986 and the hOD. 
Minister of Finance in his Bud,ctery speech 
bad said that to achieve social and economic 
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objectives, our HOD. Prime Ministor Shri 
Rajiv Gandhi bad fow day. ago rem ioded us 
that the development work sbould be, basod 
Oil the prinoiple of oquality and aocial 
justice and we should remove . tbose hindra-
nces which oau,cd oppression of the weaker 
section or the society. It is the essence ~r 
our conception of socialism. Tbat Budsot 
was a socialistic Budget. Now tho Supple. 
mentary Demands have been presentod. Some 
of the Opposition Members have raised 
some extraneous issues. I have gone through 
the statement containing Supplementary 
Demands. These include Demands for the 
Ministry of Commerce, Ministry or Agri-
culture and Deplrtment of Rural Develop-
ment which they require for NREP and 
IRDP programmes and as such these are 
quite necessary. Similarly, the allocations 
made for the Ministry of Defence to me~t the 
req uirement of Army, Navy and Airforee 
are also very essential The funds demanded 
by the Ministry of Defence are necessary for 
national security. Similarly, the Demands 
made for the environment are also very 
essential. Moreover, these Demands are not 
on the high side. However, in this connec-
tion I would definitely say one thing that 
this ParI iament is the supreme legislative and 
law making body of the COllntry. Therefore, 
whatever funds are sanctioned by tbis body 
should be utilised properly because it has 
been ob!erved that the funds are not beina 
properly utilised in the field. It is, therefore, 
necessary to look into it. Our Government 
has good intentions and it is making utmost 
efforts to provide rei ief to the poor but the 
implementation is not being dIJne properly. 
A housing ,scheme for the sClleduled castes 
and weaker sections of the society is being 
run under Indira Awaas Y\ljana but the 
houses built under this ~ chenlc are of very 
inferior quality. It i! the height of corrup. 
tion and dishonesty. What caD tbe 
administration do from here because the 
implementation is being done in tho field. 
Therefore, the Government should PlY 
special attention towards the proper 
implementation of the plans. 

I would 1 ike to say about a problem of 
my constituency. It is a dacoit infested area 
of the Chambal Valley. A lift irrigation 
project has been under construction there 
for the last ten years and durina this period 
only one kilometre canal has bee~ construc-
ted so far. This project will cost crores of 

rupees and. there i, no short.., of fUllds for 
it. H!d.it beeA haplel2loated properly, 7S 
kmJ ot caDll could have been constructed 
to date aod tbo irrisation facility could have 
been provided to tbe farmers. 

I como from Alta rOlion. The industri-
alisation of Agra has bOOD stopped just to 
protect tbe Taj Yabal. Tho people there 
have started saying that either Agra should 
be removed rrom there or the Taj Mahal 
should be roml)ved. This is the situation 
there. The Central Administration and the 
State Administration should pay attention 
towards it and maximum efforts should be 
made for industrial development of Agra. 

Sir, I have just returned from my consti-
tuency. There is acute problem of drinking 
water. The condition will deteriorate by the 
Holi festival tbat the water level of the wens 
will fall considerably. During the summer 
season the conditions will further deteriorate. 
Keeping in view the acute paucity of drinking 
wa~er, it W15 essential that some provision 
~hould have been made in the Supple-
mentary Budget for this purpose also. 

So far as the question or industry is 
concerned, it is said that in our area 
smokloss industries should be set up. The 
experts have marked a trapezium around 
Taj Mabal on the map and as per the 
environment offioers, no industry can be set 
up in that area. Industries can be set up 
ooly outside the trapezium area. Under 
such circumstances, smokeles~ industries 
should be set up there on large scale and 
Agra district should be developed, parti-
cularly from tourism point of view. 10 these 
Supplementary Demands you bave deman-
ded Rs. 2.6\ crores under the head 
'Tourism'. I, therefore, want that maximum 
amount under this head should be spent on 
tourism facilities in Alra. 

Sir. no allocations have boca made for 
weaker sections in these Supplementary 
Demand •. Tbe hon. Minister should state 
in bit reply that if tbe allocation made in 
the Special Component Plan is Dot s.peot in 
the current fiaaDcial yoar, will it be conver-
ted ioto the ",neral funds for the General 
Budlet. I do not uadcrstaod how rar it i. 
proper to convert tbe allocation made by the 
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Parliament ror the welfare of the poor into 
the aeneral funds of the General Budget, if 
it is not spent in the same financial year. 
Sir, orders should be issued to all the State 
Governments to this effect tbat aU the funds 
allocated for the welfare of the poor must 
be spent for tbe upliftment of the poor. 

, .SHRI R. JBSVARATHINAM 
(Arakkonam): Mr. Chairman, Sir 'I I support 
the Supplementary Demands for Grants for 
1986-87 broulht forward by tbe hone 
Minister for Finance in the august House. 
I would like to place my views before this 
consideration of the Government. . 

Sir, the value of money is going down 
day by day. At present, the value of a rupee 
is only 14 naye paise. In order to see that 
thc counfry's economy is not further affected, 
I would request tbe Government to take 
necessary measures in this direction. The 
Government should take very stern measures 
to arrest concentration of money in a few 
hands and unearth black-money. They 
should appoint a Committee consisting of 
experts so that they can recommend the 
ways and means to remove thcse ills from 
the country's economy. It is because of 
black money and capitalism in the country, 
the success of the five year plans bas been 
retarded. The prices of various consumer 
goods and industrial goods are also increas-
ina day by day. Therefore, there is escala .. 
tion in the cost of tbe Plan projects. ! 
would request the Government to appoint an 
Expert Committee at the time of start of 
every Five Year Plan and see that the 
prices of goods do not 80 up till the comple ... 
tion of the Five Year PlaD. 

Sic, my next point is that at present 
there are mint in Hyderabad, Calcutta, 
Bombay and in Uttar Pradesh. The Govern-
ment bal imported small coins worth about 
Rs. 300 crores from the foreign countries. 
Therefore, to avoid import of coins as also 
to meet the coin re9uirements in the country, 
I would request the Government to esta-
bUsh a mint at Pallipct in my constituency, 
Arakkonam. Sir, Pallipet has got all the 
facilities for the establishment of tbi, factory a 

There is a broad-gauge railawy line and it 
is also a very safe place in tbe couotry. I 
would therefore request the bon. Fioancc 
Minister to consider this pOint. 

Sir, in North Aroot District, there are 
large number of leather tanneries. For the 
Development of leather products in a more 
scientific manner, I would request the 
Government to create a Research and 
Development Division in Ranipet so that 
there is an improvement in quality and 
quantity in leather products. Moreover, for 
runnina various industries in my consti. 
tueney, there is always power shortage. Tho 
Government may please consider establish-
ing one thermal power station in' may 
constitqency at Ranipet. 

One more point I would like to place 
before this august House. At . present, the 
sales tax is charged at di1Jer~nt rates in eacb 
State. This is one of the reasons for increase 
in the proce4i: of consumer goods. I would 
therefore plead with the Government to have 
a uniform rate of sales tax in all the States. 

Now, Sir, with the increase in the 
salaries and wages of the Central Govern. 
ment officers consequent on the implementa-
tion of the Fourth Pay Commission's 
recommendations, the present limit of 
Rs. 18,000 for the incometax purposes 
should be raised. I thank you, Mr. 
Chairman, for giving me thi~ opportunity 
for taking pai t in this Supplementary 
Demands for Grants. 

SHRI RAM NAOINA MISHRA 
(Salcmpur): Mr. Chairman. Sir, due to 
paucity of time it has becomc difficult ever 
to observe courter jes. Sir, I support the 
Supplemcntary Demands for Grants 
presented by 'he hOD. Minister of Finance. 
However, I would like to have some clari. 
fications from the hone Minister and would 
like to give some suuestions also. 

Sir, first of ,all I would like to say that 
the population of our country is 70 crore. 
The bon. Minister of Finance makes alloca .. 
tions every year. I would, therefore, like to 
know how much allocation bas been made 
for Uttar Pradesh because it has a popula-
tion of 11 crores and as such should be 
liven 1/7th of the total allocation. So far 
as I know, or the funds allocated to Uttar 
Pradesh are same as allocated to Andhra 

-~~ .. --.. _ ---------------------------------
-The apeech was ori,inally delivered in Tamil. 
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Pradelh, Punjab, Haryana and Karnataka 
or a to be more. I would like to say that it 
is a great injustice to Uttar Pradesh. If you 
aro distributiD:8 lils. 1000 crores, 1700 crores 
or .5000 crores, then you should give· our due 
,bare. We are not asking for any alms or 
donation. We have a population of 11 crores 
and as such you should giv~ us our share 
accordingly. You a re allocating us equival-
ent to Maharasbtra whicb has a population 
of 4 crores only. uttar Pradesh and Bihar 
are the most backward States with maximam 
population but when the funds are allocated, 
Uttar Pradesh is neglected. Therefore, I 
request the hone Minister of Finance that 
such lacunao should not be repeated in 
future and our State should be given its due 
share. 

There is paucity of time but I must 
submit one more point. The country is 
passing through a bad phase. Everyday it is 
appearing in the newspapers that the U.S.A. 
is supplying new types of weapons to Paki-
stan which is adversaly affecting our security 
arrangements. Pakistan is manufacturing 
atoIn bomb and other sophisticated weapons 
and we are saying that we shall not manu-
facture the atom bomb. If we do not go in 
fl)r atom bomb, how shall we defend 
ourselves? Even a single atom bomb is 
dropped on our country, it will destory 
us. The USA is suppJying various types 
of weapons to Pakistan. Our population 
is 70 crores whereas the population of 
Pakistan is merely 7 to 8 crores. Even 
then we are becoming helpless. I would 
like to say f hat the security of the country 
should be the foremost, even if we fail in 
other spheres and whatever amount is 
required for this purpose should be given. 
In addition to this, t be Government of 
India should not hesitate in manufacturing 
those weapons which are being manufactured 
by Pakistan. I would Uke to teU you that if 
we have to avoid conflicts, we shall have to 
become strong and if we are not strong 
enough, then others wi) I attack us. 

Sir, now I want to say something about 
sugar and sugarcane. There are two sectors-
North rndia and South India. The condition 
ot sugarcane growers in North India is very 
bad. The cost of prcduction of SUlarcane in 
north is higher whereas the yield in higher in 
Maharalhtra. The lccove,y from sugarcane 
iD North Jildi. is 10 pcrccn.~ ~. ~o~~lr~4 ~~ 

12 to 13 percent in Maharubtra. But tbe 
Central Government fixes uniform price lor 
sU8arcane for the entire country. This will 
ruin the sugarcane growers i4 N"rth India 
resulting in closure or mills because their 
condition will become piti. ble Therefore. 
with a view to removins this dispartity, I 
would SUl8est that subsidy should be liven 
to sugarcane growers in N ortb India. 

I beloqg to Deoria. to the nortb of which 
flows the river Budhi Gandak which is 
calJed a 'curse'. On its South flow Ohaahra 
and Tapti. There is hardly any year which 
does not witness floods. Uttar Pradesh h .. 
already constructed embankment on Pipatasi 
along its border With Bihar but Bihar 
Government' bas yet to do so. As a result of 
it, whon breach in tbe embankment takes 
place, the entire Deoria Is inundated. There-
fore, 1 want that the hon. Minister should 
get tbe money allocated after discussing the 
matter wi~h both the Chief Ministers and 
get the construction of embankment com-
pleted. 

Today. employees of a number of State 
Governments are on strike. The situation in 
our State has taken a serious turn and the 
entire administration has come to a stand-
still. The tendency is spreading to other 
parts of the country besides RajasthaD, 
Andhra Pradesh and Uttar Pradesh. Tho 
disparity fn the pay scales of the State 
and the Central employees is so wide tbat if 
our hone Minister of Finance does not 
mediate, the functioning of the State 
administration will become difficult. The 
matter is of national importance. Therefore. 
a uniform national policy should be framed 
under which disparity in tbe pay scales 
should be removed. If this is not done, then 
there is great danger in the future. With 
these words, I thank you and request the 
hone Minister to allocate sufficient fund. to 
Uttar Pradesh. 

[English] 

THB MINISTER. OP STATB IN THB 
DEPARTMBNT OF BXPENDITURE IN 
THB MINISTRY OF FINANCB (SHRI 
B.K. OADHVl) : Before I dwell upon the 
.analysis of requirements of thelO Demand .. 
I would like to answer a few acntraJ ~~~ 
'which h.v, beeD r~~~~ br M.m~ra. 



:(Sh. fJ.lt.. '€hrdhrl1 
In this House, tho Members beloDging to 

,the oppo.ition and particularly those pro-
"w$.iOI to be leftists, have shown a areat 
concern for tltc economy. 

1".'44 hra. 

[SHRI N. VENKATARATNAM In the Chair] 

But I am constrained to observe that 
when we try to link up wages with pro-
ductivity in public sector undertakings. then 
they themselves make a hue and cry about 
it. This is an approach which definitely 
exposes them as to whether they are sincere-
ly concerned about the improvements in the 
public sector where huge investments have 
been made and which has a great scope for 
affording employment opportunities to the 
people. 

Shri Somnatb Chatterjee asked as 
to against whom we are waging war. Let 
me tell bim-although he is not present in the 
House-that we are on war against poverty, 
we are on war against under-development 
and we want to make the country a develop. 
ed country. We are on war against black-

. marketeers, anti-socials and those who are 
evading taxes and those 'who are disturbing 
the ecoRomy. 

SHRI NARAYAN CHOUBHY Is it 
really so? 

SHRI B. K. GADHVI : Yes, really so. 

SHRI NARAYAN CHOUBEY : And 
. Swis Bank accounts ... '" (Interruption). 

SHRI B. K. GADHVl: It is really so, and 
that is why in this country our policies are 
basically .. primarBy, on priority, for comba.t-
iog the menace of poverty and for ameliorat-
ing the conditions of poor and masses. And 
that is the very reason why despite all these 
very eloquent speeches by the Opposition, 
they are not in a position to reach and touch 
the,hearts of the common man of this country 
excepting the Congress and its people ........ . 
(lnt,rrllptlon) 

SHRtMATI OBSTA MUK:HERJBE: 
That is why today you afC losing mO$~ of 
it!ie1tats. 

SHill B.I(.. GADRVI : You cab COUl'lt 
the Dumber here also. 

SaRI NARAYAN CHOUBEY : That 
is aU due to the blood of Sbrimati Indira 
Gandhi. 

SHRI B.K. G A DHVI: So far one appre-
hension that has been railed i~ this that wltb 
these demands the detlcit would grow. I 
assure the Members as well as this Honse 
and the country that deficit would be kept 
within the manageable limits and it would 
not be as alarming as has been tried to be 
projected by the Opposition Members. It is 
also said . that because of our I iberalised 
pOlicies, the trade balance has become 
adverse. They should appreciate that despite 
very many new sectors being opened for 
imports, the exports are on increase and the 
gap between the imports aDd the exports is 
being bribged to a very large extent. Some 
hon. Members ... ...... (Inlerrllptions) 

SHRI NARAYAN CHOUBEY; Only 
day before yosterday Shri Shiv Shanker said 
it is being bridged to a small extent and 
today he is claiming that it is being bridged 
to a very large extent. Will you kindly help 
us to know what is the fact? 

SHRI B. K. OADHVI : We are likely to 
bring it down by Rs. J ,000 crores to Rs. 
] ,500 crores. If it is a small extent, then you 
can judge it for yourself. 

PROF. MADHU DANDAVATE 
(Rajapur) : It is by and large. 

SHRI B. K. GADHVI : But some Mem-
bers have also expressed the fear about 
Pakistan being armed with sophisticated 
weapons and weaponries and equipments as 
well as the reported efforts to go in for nuclear 
development. On thiS count also let me 
assure the Men1bers that India is prepared 
"to meet any threatened environment with a 
befitting reply. But you would agree that in 
view of the security envjronment and threat 
perception, on defence, we have to spend, 
and I am very happy that in these grants for 
budget, not a single Member has raised his 
VOice. 

Various Members have raised various 
demands pertaining to their States and ~'hCir 
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cODltituencies.. So.me criticism. alao has been 
QJ8~ aaaiDlt eer.taiD existins f proje.cts in the 
area of their progress. I quite appreciate and 
Government is anxious to see that in the 
projects there is DO tJme~runniD8 and there 
should not be cost running over tho projects 
and tbey should be completed within the 
time frame and. perhaps, even for the pur-
pose of identifyin, the priorities all the pro-
jects we are aiming to go towards zero base 
budgeting That is precisely the most apt 
exercise that can bring out the results. 

Even in the case of existing projects and 
their expansions I would say that there is 
an improvement although there is still more 
·room for improvement and Government is 
keeping. a watch over it, monitoring cons-
tantly and trying tbat our public sector 
undertakings contribute upto their obliga-
tions and upto the expectations of the 
Government. 

Many Members, particularly, the Opposi-
tion I do not know why should they Dot 
read' properly. I do not knllw from which 
page they read in these grants there. is noth .. 
ing for the poor people and for antl-~over!y 
programmes. Some of the Membt:rs raIsed It. 
On reading the introductory remarks for 
these grants, you see that about Rs. 128 
crores we asking for NR;EP and RLEGP, for 
National PoogrammeJ for Various other 
Proarammes for the poor people. 

If NREP is not meant for tbe poor 
people then what proaramme is meant for 
the poor peole? This is t?e first item on ~he 
Plan side which they falled to see. I wish 
that the next time even for the purpose of 
criticism they would kindly go through 
the whole list and not partially, which suits 
thoir convenience. 

SHRlMATI GEETA l\,fUKHERJEE : 
What about releasing 6OC. This could have 
been increased very much more. 

SHRI B. IC. GADHVI: In NRBP, as ro.u 
'nted out from 1.'4 million tannes, It IS 

pOl t • I' t e in the being increased to 2, mil 100 onn, . 
food grains. We are going" to pay fifty In 
cash and fifty in kind. That is why we a:,~ 
. . g su ..... jdy· element. Ie tbe case IDcreasln ~ . Ir", d • 
fClOdiraiDs .it i. _46 paise for rlSo por .... an lD 

the case of wheat it is 40 paise per kI",. T_e 
programme, are meant for more productiOD 
work under NRBP. You must be toowiDI 
there is wase component, material compo. 
nent and tbat i. why for Jayiol down tlle 
infrastructure in the vilJaae8 for d_eJop-
ment, apart trem . providing employment to tbe 
poor people, these arc pr01rammes where 
twin efforts arc made just to provide em. 
ployment as well as to Jay tbe infrastructure 
in the villages by way of construction of 
road" tanks, sma11 nallas. schools and so 
many other things. That is on analysis. 

The second thing which I was telling is 
about the non-plan side. Rs. 5 crores we 
are giving grant to the Government of 
Maharashtra. Shri Datta Samant made a 
point that Prime Minister promised Rs. 100 
crores and we are giving only Rs. S crores. 
Let me tell bim that this money ought to be 
given but for that schemes arc to be 
evolved, 

The State Government evo.}ved a' scheme 
which came to us lately, it is under examina-
tion and whenever tbey furnish these 
schemes whether Bombay could be beauti. 
fied or the slums could be removed, or the 
peoplo could be provided with better ameni .. 
ties, facilities for housinSf for accommoda-
tion, for traDsport etc., those schemes would 
be coming and we would be approving 
those schemes, and therefore, he should not 
feel disappointed about it. 

PROF. MADHU DANDAVATE: The 
Mabarashtra Government have already 
suppl ied the schemes. 

SHRI B.K. OADHVI: But very late, 
Sir. 

PROF. MADHU DANDAVATB: 
Every time tbey become Chief Minuters 
rather late. What to do? 

ssaI B.K. GADHVI: You were a Rail. 
way Minister. You know. sometimes even 
without our fault trains are coming late. 
We cannot heJp it. 

0.11 non-plan side Its. 2 crotes were 
given to Baegalore. the face-J iftioS was to 
be 'dono as SAARC was comins and 
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. aaturally tbe entire world was lookiDI for-· 
ward, So, I think nobody can raise a point 
about it aDd evorbody is very happy, even 
the Kamataka Chief Minister also il very 
bapp, a'bout this. Not only he had sent tbe 
poople of ICarnataka from BaDlalore. but 
be wu very happy that this face-Ufcina of 
..... 810ro, which is one of the beautiful 
dtiea of the country. is takina pJace. 

SHRl NAR.AYAN CHOUBEY: When 
wUl tbe face-life tor Calcutta be done? 

SHRI B.K. GADHVI: When the 
Marxist Government laCS out. 

(InterruptiolU) 

SHRI NARAYAN CHOUBEY: Sir. the 
Minister desires that we should leave 
and ,0. 

(1IIt,rruptloftl ) 

SHRI B.K. OADHVI: As a political 
maD I am certainly sorry for their wrong 
policies. You are all adopting wrong poli-
ci.. That i. the very reason wby ... 

SHRI NARAYAN CHOUBBY: The 
correct policies are adopted by the Govern-
ment of India! They never cleanse the black 
money. 1 do not know bow much. Is it 
Ra. 1 lath crores? 

SHRl B.K. GADHVI: Now. so far as 
investment in loans of tbe Gas Authority of 
IDdia is concerned, Mr. Somnath Chatterjee 
has criticiaod saying that it is Rs. 467 
croteS. I am lorry tbis is the very reason 
why tbe brilliant people like him do so 
because they do not have before their eyes 
tbe total picture of India. India belongs to 
qriculturists and for prOlpectinl of asri-
culture aDd for development or aariculture, 
fatiliaer is a must. Still. we have lot a lot 
of lap between tbe demand and supply, 
iDdiJenoua production is not enough to meet 
the total demand. and therefore, when we 
arc trYing to establish the fertiliser factories 
in varlons parts of the country. then on the 
contrary for this tcchnoloaical development 
of tatina las from one cornor to another 
QOrDOr 01 tho country should have been 
approciated and it should a110 have been 
appreciated from the point of livin, Blip to 

the aari cultural development of this country. 
But if they fail to visualise this basic 
elementary aspect. then nobody can belp 
them in understanding the situation and the 
progrCSI. I am sorry he has gone away. 

Then Rs. 79. to ccores-major itelDl 
only I am taking-is for investment and 
loan to Raahtriya Ispat Nigam for Visakha-
patnam Steel Plant. Bverybody would agree 
that this is tbe part of. the country where a 
steel plant woald go a long way in remov-
ina the regional imbalances about develop-
ment as well as in providing infrastructure 
as well as in providing infrastructure as well 
as in providing steel to the country 
for which various Members raised the point 
tbat the prices of the steel are still high. With 
more production and more efficiency only 
we can bring the prices at par with the inter-
national prices. Tbat is precisely, of course. 
what they are doinl here. We have earmar-
ked Rs. 600 crore. for loans to the Food 
CorporatIon of India for carrying buffer 
stock. Members would appreciate that tbe 
economy of the cotintry is still dependent 
on rain~ Members would also appraciate 
that the behaviour of the rain bas become by 
and large and traditionally also erratic. We 
do suffer from famine and floods and that is 
why to take care of this vast population of 
the country In any eventuality. tbe country 
must have at leaat 10 million tonnes of 
buffer stock and at the same time for 
carrying that buffer stock to be available 
at all times we have to give subsidy for 
storina, handling and everything because 
from this very buffer stock and the pro-
curement stock our previous system also 
runs, where at cenccssional rato we are 
providina food to the poor people, maybe 
rice maybe wheat. And, therefore. if we ask 
the Fel to take loans from the bank at 
higber rate of interost, then perhaps they 
cannot afford and we cannot afford to give 
these grains to poor people aDd the needed 
people. And, therefore, this is meant for 
carrying the buffer stock. 
16.00 hn. 

SHRIMATI OBBTA MUICHBRJBB: 
Excuse me. 28 million tonnes is the present 
slock of foodarains. 1.0 million tonnes is 
needed as the nation.l bufferstock. 

SHIll B.K. GADHVI: That is minimum. 
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SHRIMATI OBSTA MUKHBRJEE: 
Between 10 and 28. there is • buse. biS lap. 
Why do you not release a big part of it 
which would 80 to the NRBP, RLBGP etc? 

SHRI B.It. GADHVI: That is the point. 
Otherwise also, I have to reply because in 
your speech also. you have raised this point. 
That should be a point of appreciation for 
you. You would appreciate that we have 
promised tbe farmers of this country that if 
the prices are likely to go below the 
remunerative prices, then we will purchase 
it. That is why,' we are obliged to purchase 
whatever farmers come and sell to us. 

SHRIMATI GEETA MUKHERJEE: 
Yes, you do purchase. What is wrong in 
it? But why don't you release the stock? 

SHRI B.K. OADHVI: At least, I 
understand what is the pOint. Therefore, 
with a view to see that farmers should not 
sell the crops in distress, the over-procure-
ment has been done and the stock has 
accumulated. We are supposed to keep 10 
million tonnes as bufIerstock plus, for feed-
ing our PDS system, some excess stock, 
some more stock. That is the very 
reason which 1 initialJy told, from 1.54 
million tonnes, why we are ralsmg 
it to 2 million tonneS. And if the States are 
in need of any more stock, we are pre-
pared to give them. That is the reason why 
eDen some of the stocks have been disposed 
of to the other people at issue price, at 
RI. 205/-. Here we are issuing wheat at Rs. 
190. For others. also, we are releasing 
wheat in the market at Rs. 205 as issue 
price, just to bring down the inventory of 
food stock. 

[ Translation] 

SHRI GIRDHARI LAL VY AS (Bhil-
wara): The subsidy of Rs. 600 crores can be 
saved if transport companies and contractors, 
through wham tbe work is got done and 
who indulge in bungling, are set right. 

[BngILrb] 

SHRI B.K. GADHVl: I very well 
appreciato your point. Therefore, I would 
liko to tell you that even for losses includin. 
tho transport and other expenditure. if you 

compare the fiaures, then you would And 
that the Government Is totally and CODst-
antly watching over it. I will just live you 
the figures. 

SHRI OIRDHARI LAL VYAS: Only 
watching and doing nothing. 

SHRI B.K. GADHVI: No, no. That is 
not the case. 

SHRIMATI OBSTA MUKHBRlBB: 
H'ls the Government kindly calculated tho 
losses and whether it can tell us how mucb 
does it come to? 

saRI B.K. GADHVI: The overall 
percen rage of FCI-I wHl give you the 
figures to show whether the Government is 
doing somethina or nothing. The overall 
percentage of losses in stores and in tranist 
in FCI was. 

1982.83-2.73% 

1983-84-2.11 % 
1984-85-1.94% 

1985-86--1.620/0 

This is tbe downward trend in losses, 
including the losses in transit. 

[Translation] 

SHRI OIRDHARI L A.L VY AS: If it is 
handed over to private sector, the loss will 
not be two per cent; it may be less than even 
One per cent. Private dealers can not carry 
oUt the work if the loss is that much. Since 
the management gets the work done throush 
contractors there is so much loss. 

[EnglJ&hl 

SHRI B.K. GADHVI: What I mean to 
say is, from these figures.. you would be 
convinced to some extent, not wholly.as a 
man like you, you cannot be convinced 
wholly. But to some extent, you would be 
convinced that the Government is de1fioitely 
keeping a watch to briDl down the osses. 
Within 4 years, (com 1.73%, it bas been 
brought down to 1.62%' Still the 
effortl are on. I don't say that there 
is DO further ICOpe for improvemODt. 
But 80 tar as tho FCI functioDiDl is 
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concerned, losses even in transit and other 
things ·are concerned, they are being taken 
care of, and we are constantly watching and 
tryiDI to improve upon them. 

Then another area was RI. 43.5 crores 
which was for space programme and you 
would all know that oor space programme is 
10iDg on excellently well and when we have 
to compete with the developed countries, 
then at least space programme must be 
given proper funding. 

Rs. 20 crores is for special equipment 
for Bombay offshore project. We are all 
tied over the Bombay High Oil exploration 
and, therefore, nobody h~s raised a point 
about it. 

Rs. 425 crores we have asked for addi-
tional requirement of Defence Services for 
acquisition of land, purchase of stores etc. 
As I stated, we are expanding certain activi-
ties. Therefore, we need some land at 
various places, We would need further.more 
land to e~tablish our military stations and 
allo other sources etc and, therefore, we 
need it. 

Rs. 250 crores we are giving to the 
Food Corporation of India again losses and 
other things sustained. It is huge amount, 
still much more may be needed. But we are 
making partial payment to them. 

These are the broad figures. One point 
was raised about Asiad and the purchase of 
property from the DDA. (Int~rrupt{ons). 

Bui'ldings were built for Asiad by DDA and 
DOW Government wants to purchase them 
for useful and productive purposes. It 
would DOt be a real outflow of money bot it 
would be merely something, a sort or book 
adjustment bere and tbere, although techni-
cally lome of the items we have to bring, 
because they need Parliament· sanction. But 
tbere misfit not be real outflow of the money 
from the Government Treasury but adjust-
ment win be made here and there. 

SHRJ SATYBNDRA ,NARAYAN 
SINHA (Aut'&D8abad): We have asked 
what the Govemment has done for many ,of 
the items . which could have been· foresee •• 

Many Members baNO raised. points. You 
have not touche4 those points at all. 

SHRI B K. GADHVI: No. We have 
DOt asked just, for example, Pay Commi .. 
ssion. That is also in the Supplementary 
Grants, Rs. 600, crores. 

SHRI SATYENDRA NARAYAN 
SINHA: Regarding ]and acquisition for 
defence, it could have been put. 

SHRI B.K. OADHVI: We have put 
it in both Defence and Stores and I would 
not like to spell out what the stores and 
what are the lands. 

SHRI 
SINHA: 

SATYENDRA NARAYAN 
What about other items? 

SHRI B.K. GADHVI: Other items 
are very minor items, subsidy and other 
things only are there. Supplementary is also 
a part, but Members raised an alarm whether 
it would widen the deficit and all those 
things. I have already stated what "We 
will try and it is quite possible for us to 
keep the deficit within the manageable 
limits." Still the year is not over. In some 
of the areas, there might be savings, reappro-
priation and all those things are yet to come. 
Therefore) presently what the Opposition 
Members made, is not a well-founded' pro-
jection and they should not fee) veryappre-
hensive about it. 

Many Members stated about the Pay 
Commission and the parity of pay with the 
State Government employees. Tho other day 
I replied, out of every Rs. 100 collected by 
the Centre, we are paying Rs. 51 to the 
State. The Central Government's Pay 
Commission set up in 1983 after 13 years 

• J 
save 1ts report. The earlier one was set 
up in 1973. In between. in the States, 2 
or 3 Commissions have Bone into the re-
vised pay scaJes. It in a country like 
India where we have got a federal structure, 
and States have got their own powers to 
appoint their Commissions and their own 
resources, in view of that, it is not possible 
that Oovernment of India can always take 
into account and find out hoW to bring aeout 
the parity between various pay scale. or" the 
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,Contral Govornment enlptoyoes and State 
Government employees. 

PROF. N.G. RANOA (Ountur): We 
should not raise thinas ourselves and make j t 
very difficult for them ••.. 

[Translation] 

SHRI RAM NAGINA MISHRA : Keep-
ing in view the prescnt situation, will you 
endeavour to ensure that a uniform policy 
for the entire country is formed so that 
there is not much disparity in the salaries of 
the employees. 

[English] 

SHRI B.K. GADHVI: We are all 
trying that there should not b: much dis-
parity between the salarjes of one Govern-
ment servant and the another Government 
servant -whether he belongs to the State 
service or belongs to the Central Service 
etc. But I am telling you that within the 
constrajnts of various kinds including mone-
tary constraints it is not possible to have a 
parity right now. Therefore, whatever help 
the States are entitled to by way of the 
mechanism of the Eighth Finance Commi-
ssion, we are giving; in the Plans also we 
are gIVIng. But they have to utilise the 
resources and mop up their own resources 
within their jurisdiction also and it becomes 
their duty. Therefore, I wouLd say tbat on 
that account, presently because of the 
monetary constraints and other considera-
tions, perhaps the Oovernment of India 
may not be in a position to go over and 
above the recommendations made by the 
Eigbth Finance Commission. 

Another point was made about the Anti-
. Poverty Programnle and the leakages at the 
grass-root levels. I appreciate that. There 
are nlany complaints a bout it also. I do 
appreciate and share tbe concern of the hon • 

. Members. We have got an independent 
evaluation maChinery also. There are reports 
even by the Prime Minister's office, they 
are independentlY getting evaluation througb 
independent agencies on these programmes 
like tbe IRDP, LREOP and tbe Anti·Poverty 
prolrammes; and th~ picture is not as dull, 
as disappointing as bas been stated. But still 
there is SOll\e scope but for that I wish ·aud 

I would urge all the State Government-be-
cause they are the implementing agencies-to 
strengthen their machinery and to be more 
vigilant over the leakages. It also becomes 
pSlrt of everybody's duty including that of 
the MPs, MLAs and the people belonging 
to Pancbayats, because otherwise these 
complaints cannot be totally eliminated. It 
needs our own constant, strong vigilance 
including persons who belong to the poli-
tical parities or other people-the social 
workers. But certainly whenever complaints 
have been received, even with regard to the 
Banks, the actions are initiated and Govern-
ment would not let off anybody. if he is 
really a delinquent who deals with the 
matter. If the members reel in a particular 
area if there is any complaint, they can 
certainly address us. We would try to see 
that corrective measures are taken. 

Various demands have been raised per .. 
taining to various Ministries. I may not be 
in a position to touch all those demands. I 
cannot but assure the House that pertaining 
to the specific indi\' iduaI demands concerning 
other Ministries, the Finance Ministry itself 
would address those Ministries and we 
would see that all the points raised by the 
bon. Members would be replied. with inti-
mation to us so that we can also know 
whether the hon. Members" queries have 
been properly attended to or not. With these 
words ..• 

SHRI NARAYAN CHOUBEY: Sir, 
regarding the recent announcement of Rs. 684 
crores-I think that was raised by Shri 
Somnath Chatterjee-you have not men-
tioned anything. 

SHRI B.K. GADHVI :For what? Is it 
for the BJP Pipe-line? 

SHRI NARAYAN CHOUBEY; Rs. 684 
crores for West Bengal which was recently 
announced by the Prime Minister ... 

SMT. GBETA MUKHERJEE: 
is speaking about Shri Rajiv 
announcement of Rs. 684 crOles .. 

Sir, he 
Gandhi's 

SHRI B.K. GADHVI: He has not 
raised that. He has raised it in tbe past. 
Today he has forgoUen, I think, hopefuJJy •. 
He -did not· touch tbat because, I think, b~ 
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[SII. B.X. Gadhvi] 
must have, been by now, convinced tbat it is 
Dot appoint worth touching .•• 

SATYAGOPAL MISHRA SHRI 
(Tamluk) : It is your interpretation ... 

SMT. OEBTA MUKHERJEE: Are you 
yoursolf clear abou t Rs. 648 ccores? or 
Rs. 1007 crores? If he is not berc, please 
tell us. 

SHRI B.K. GADHVI: I am sorry a 
lot of members have participated in the 
discussion. I think it is more than 45, to be 
precise. But some Members 1ike Shri H.M. 
Pate), Shri Panigrahi, Shri Gajapathi Raju 
and other have raised the question about 
the balance of payment, inflationary 
pressurc, as well as the curtailment of 
non-Plan expenditure. Government do 
appreciate that there should be curtailment 
of expenditure, that the expenditure 
should be minimised, but not at the cost 
of development. 

Some Members have raised the point 
that non-Plan expenditure bas increased. 
Sometimes there is initial expenditure meant 
for PJan t and when the project is completed 
and wben it comes in a regular course, then 
it becomes a non-Plan expend iture. There-
fore, non·Plan expenditure should not always 
be viewed with alarming apprehension. 

J would like to tell Shrimati Geeta 
Mukherjee that ber information that food-
grains are being taken from Siliguri to 
Andhra Pradesh is not correct; on verifica. 
tion I have not found that it- is a correct 
statement .• 

SHRIMATI GEETA MUKHERJEE: 
How could you verify ? 

SHRI B.K. GADHVl: We have got 
tbe machinery. Why do you forget it '1 

SHRJMATI OBBTA MUKHBRJEE 
Arc there records kept about movement of 
traders? (InlerrupUons) 

SHRI B.K. OADHVI Regarding 
Ifant of assistance to States like Andhra 
Pradesh. Rajasthan, U.P. and Assamt for 
8004s ,,04 faQlio!" wh~ever W~ rfC~lv~ !be 

memorandum for Central assistance, imme-
diately teams are sent; a blah level Committeo 
is also looking into it and as quickly as 
possible we try to finalise giving assistance 
to the States to meet the Camine require-
ments or flood reqUirements. On that count, 
I do not think, there can be any marc 
delay. Andhra Pradesh, last time, could not 
spend the amount which was given to them 
within the time limit of March and I think 
they have come for an extension of the time. 
It would also be examined and justified 
orders will be passed on that. 

Hon. Members from Rajasthan raised 
the point that they had demand Rs. 40.11 
crores for floods. The ceiling approved by 
the Central Government was Rs. 8.76 crores 
which wiIJ be released shortly. For drought 
also, we know. the States are making 
delnands. On proper scrutiny and verifica-
tion, after visiting the site itself, ceilings have 
been approved ... 

SHRI V. SOBHANADREESWARA RAO 
(Vjjayawada): Sir, I am on a point of 
clarification. The Government of Andhra 
Pradesh is spending all the money that has 
been advanced by the Centre as well as the 
amount that has been allocated by the State 
Government, and the relief operations are 
done perfectly. Previously our experience 
was that, in the few months immediately 
after the calanlity, the money was spent and 
the standard of the work was very poor 
and the work did not last long-it did not 
last even for a few years. That should not 
be repeated. That is the intention of the 
Government and it has to take aU the pre-
cautions to spend every rupee purposefully 
and on a permanent nature. 

SHRI B.K. OADHVI: I did not ask 
why they were askiDg for extension. I 
appreciate. They have asked for extension 
from 31st March. 1986 to 30th September, 
1986 and we gave it. 

SHRI V. SOBHANADREESWARA 
RAO: That is because only in May aod JUDe 
we can execute tbose works. Because of 
floods, several lakhs of acres of pac;1dy crop 
were damaged in the Godavari District, and 
in Bast Godavari and We.at Godavari. theso 
works can be taken up pnly in Mayaod 
June and not in any other period. That is 
why wo as~ fo~ e~t~~i<~[\, 
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saRI B.K. GADHVI. We did not ques-
tion tbe justification (or extension of the 
time . That is why we are sanctionins it. Why 
should you worry about it? 

SHRIMATI GBETA MUKHERJEE: 
Through you, Sir, may I know what is the 
position about Rs. 35 crores wanted by the 
Government of West' Bengal as release of 
ad hoc grant by November and how about 
Rs. 272 crores wanted for flood relief? Is 
there a provision here? What is the present 
position with regard to that? The Agri-
cultural Minister had assured us ... 

SHRI B.K. GADHVI: I would tell you 
that this point which you are now raising 
was Dot raised in your speech. I assure you 
that I will get it examined and reply you on 
tbis specific point. 

KUMARI MA~ATA BANERJEE: 1 
wouJd like to know whether the Government 
has received any previous accounts. 

[Translation] 

SHRI GIRDHARI LAL VYAS: You 
were talking about Rajasthan. How much 
money has been allocated? 

SHRI B.K. GADHVI: When we receive 
representation in res&: ect of famine in Raj 18-
than, we shall let it examined and allocate 
the funds as much as can be given. 

SURI NARAYAN CHOUBEY: The 
Central Team has already visited the area 
but when will the funds be provided? 

( InterruptiolU) 

[English] . 

SHRIMATI GBETA MUKHERJEE: 
Are we to understand that the Hon, Mem-
bers from the Ruling Party do not want 
money to 10 to West Bengal? 

( Interruptions) 

.*Not r~efded, 

SHU NARAYAN CHOUBEY: All the 
accounts have been submitted. 

( Interruptions) 

MR. CHAIRMAN: Nothing goes on 
record without my permission 

(Interruptions) •• 

MR. CHAIRMAN: Order, order, Hon. 
Members may that nothing is going on 
record. please sit down. Please take your 
seat. 

(lnterruptions)** 

SHRI B.K. GADHVI: Government of 
India do not discriminate between State and 
State. Government of India do not wish to 
discriminate between States. An legitimate 
demands which could be granted to the 
VJrious States arc being given. 

(lnt~rruptjons)** 

MR. CHAIRMAN: That has not come 
on record, Sir. 

SHRI B.K. GADHVI: One point which 
was made by Mr. Amar Roypradhan waa 
about the Jute Corporation of India. I 
would tell you that f,)f procurement of jute 
also we have given facilities to the extent of 
Rs. 165 crores for Jute Corporation of 
India for their operation and a modernisa-
tion scheme has also been approved. For 
modernisation. the Bengal Government was 
insisting that there should be modernisation 
of these mills. For that a special scheme 
has already been made. 

MR. CHAIRMAN: I also request the 
Hon. Minister not to yield the ioterrputions. 

SHRI B.K. G~DHVI : There i~ no 
question of yielding to the interruptions. I 
am onlY.yielding to the queries. Interrup ... 
tions can never be yielded. 

MR. CHAIRMAN: Please don't yield 
to that. 

._------_._-_ ... _ .. _------

\ 
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SHRr B.K. OADHVI: Mr.. Saifaddin 
Soz spoke something about the· Dal Lake 
pollution. Government of India. Tourism 
Department as well as the J&K Government 
both are anxious about it and a scheme is 
under formulating process, We al1, includ-
iog the Prime Minister, feel that there 
should be no pollution in the Dal Lake, it 
should attract tourists as it is one of the 
beautiful lakes in the country. A bout that 
also we are very anxious. Now, I have 
alreadY answered the poin t raised by Dr. 
Datta Samant. Mr. Chatterjee raised a 
constitutional point. Sir, these Supplementa .. 
rifls are brought on the efficient utilisation. 
of the funds which were sanctioned in the 
budget and we need further fund for new 
projects and fulfilling the other schemes 
which are already there and~ therefore, they 
are qui te in order. 

MR. CHAIRMAN: The question is: 

hThat the respectivo Supplementary sums 
not exceedinl tbe amounts on Revenue 
Account and Capital Account shown in 
the third column of the Order Paper be 
granted to the President out of the 
Consolidated Fu~d of India to defray 
the charges that will come in course of 
payment during the year ending 31st day 
of March, 1987 in respect of the follow-
iog demands eotered· in the second 
column thereof:-

Demand NOl. 2,8,9,10.11 /12,16,17,19,20, 
21,22,26,2 7,28,29.30,3 J. 
32 •. 33.34,36,40,42,43,44,45, 
48,56A,57,59,ol,62,63.64,. 
66,(-.769,73,74,76,78,79,80, 
81,~ 2,83,84.85,86,87.88, 
89,90,92,93,95,96,97, 100, 
104 and 107." 

The motion WQS adopted. 

Supplementary Demands for Grants (General), 1986.87 Voted by £Ok Sabha 

No. of Name of Demand 
Demand 

MINISTRY OF AGRICULTURE 
2. Agriculture 
8. Department of Rural Development 
9. Department of Fertilizers 

~nNISTRY OF COMMERCE 
10. Ministry of Commerce 
11. Foreign Trade and Export Production 
12. Supplies and Disposals 

MINISTRY OF COMMUNICATIONS 

16. Telecommunication Services 

MINTSTRY OF DEFENCE 
17. Ministry of Defence 
19. Defence Services. Army 
20. Defence ServiceS-Navy 
21. Defence Services-Air Force 
22. Capital Outlay on Defence Se~vjce~ 

Amount of Demand for Grant 
Voted by the House 

Revenue 
Rs. 

1,000 
128.00,01,000 
36,00,00,000 

4,00,0.0 
125,00,00,000 

86,00,000 

',40,00,000 
642,98,00,000 
25.00,00,000 

J36,OO,OO,OOO 

Capital 
Rs. 

1,01,00,000 

3,,000 

l21,O(),OO.00Q 
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No. of Name of Demand 
Demand 

MINISTRY OF ENVIRONMENT 
AND FORESTS 
26. Ministry or Bnvironment and Forests 
27. Environment 
28. Forest and Wild Life . 

MINISTRY OF EXTERNAL AFFAIRS 
29. Ministry of External Affairs 

MINISTRY OF FINANCE 
. 30. Ministry of Finance 

31. CU$toms 
32. Union Excise Duties 
33. Taxes on Income, Estate Duty. 

Wealth Tax and Gift Tax 
34. Stamps 
36. Currency, Coinage and Mint 
40. Other Expenditure of the Ministry 

of Finance 

MINISTRY OF FOOD AND CIVIL 
SUPPLIES 
42. Department of Food 
43. Department of Civil Supplies 

MINISTRY OF HEALTH AND 
FAMILY WELFARE 
44. Ministry of Health and Family Welfare 
45. Medical and Public Health 

MINISTRY OF HOMB AFFAIRS 
48. Cabinet 
56-A. Chandigarh 

MINISTRY OF HUMAN·RESOURCB 
DEVELOPMENT 
57. Ministry of Human-Resource Developtnent 
'9. Youth Affairs and Sports 
61. Art aDd Culture 
62. Archaeology 

.' MINISTR.Y OF INDUSTRY 
63. Ministry or Industry. 
64. Industries 

Amount of Demand for Grant 
Noted by the House 

Revenue' 
Rs. 

13,5(1,000 
79.62,000 
40,80,OlO 

16,00,00,000 

1,15,00,000 
3,30.00.000 

II,Ofl,OO,OOO 

J 3,56.00,000 
3,72,15,100 

11,65,86,000 

4,000 

258,80,00,000 
86,00,000 

17,00,000 
10,00,02,000 

1,0\),00,000 
54,18,0, ,000 

49,76,000 

6,80,OG,OOO 
J ,22,56,000 

72,00,000 
1,12,000 

Capital 
Rs. 

1.06,000 

18,30,00,000 

600,00,00,000 

19,2(),34,OOO 

62,05,00,000 
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No. of Name of Demand 
Demand 

MINISTRY OF INFORMATION AND 
BROADCASTING 
66. Ministry of Information and Broadcasting 
67. information and Publicity 

MINISTRY OF LABOUR 
69. Ministry of Labour 

MINISTRY OF MRLIAMBNT AFFAIRS 
AND TOURISM 
73. Department of Parliamentry Affairs 
74. Department of Tourism 

MINISTRY OF PETROLEUM 
AND NATURAL GAS 
76. Ministry of Petro1eum and Natural Gas 

MINISTRY OF PLANNING 
78. Statistics 

MINISTRY OF PROGRAMME 
IMPLEMENTATION 
79. Ministry of Programme Implementation 

MINISTRY OF SCIENCE AND 
TECHNOLOGY 
: o. Department of Science and Technology 
81- Survey of India 
82. Meteorology 
83. Department of Scientific and 

Industrial Research 

MINISTRY OF STEEL AND MINES 
@4. Department of Steel 
85. Department of Mines 

MINISTRY OF TEXTILES 
86. Ministry of Textiles 

MINISTRY OF TRANSPORT 
17. Ministry of Transport (excludiog Railways) 
88. Roads 
89. Ports, Liahthouaes and Shipping 
90. Road and Inland Water Transport 

Amount of. Demand for Grant 
Voted by the House 

Revenue 
Rs. 

23,66,000 

J 8,00,OiO 

3,80,lOO 
2,68,00,000 

20,75.00,000 

l,S6,OO,OOO 

15,00,000 

46,28,OOG 
7,98.45,000 

46,00,000 

2,00,000 

5,47.'0,000 

12,32,00,000 

1,66,00,000 

70,00,000-
2,00,000 

Capital 
Rs. 

8,60,00,000 

467,00,00.000 

I •• 

79,10,00,000 
2.000 

. .. 
8,05.33,000 

22.00,000 
23,4S,OO,GOO 
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No. of NaGle of Demand 
Demand 

Amount of Demand for Grant 
VOted by the House ----------------------------------------------- ------------

MINISTRY OF URBAN DEVELOPMENT 
92. Ministry of Urban Devolopment 
93. Public Works 
95. Housing and Urban Development 
96. Stationary aDd Printing '. 

MINISTRY OF WATER RESOURCES 
97. Ministry of Water Resources 

DEPARTMENT OF ATOMIC ENERGY 
100. Atomic Energy Rtsearch, Development 

and Industrial Projects 

DEPARTMENT OF SPACE 
104. Department of Space 

PARLIAMENT, SECRETARIATS OF THE 
PRESIDENT AND VICE-PRESIDENT 

',AND UPSC 
107. Secretariat of tbe Vice.President 

16.25 bra. 

APPROPRIATION (NO. S) BILL, 1986* 

[English) 

THE MINISTBR OF STATE IN THE 
DEPARTMENT OF EXPENDITURE IN 
THE MINISTRY OF FINANCE (SHRI 
B.K. GADHVn: On behalf of Shri 
Vishwanath Pratap Singh, I beg to move for 
loave to introduce a Bill to authorise pay-
ment and appropriation of certain further 
sums from and out of the Consolidated Fund 
of India for the services of the financial year 
1986-87. 

MR. CHAIRMAN: The question i. : 

• 'The leave be granted to introduce 
Bill to authorise payment and appropria. 
tion of certain further sums from and 
out of the Consoli dated Fund of India 
for tb~ services of the financial year 
1986-87. 

37,00,000 
6.88,43.000 
5,5J ,90,000 • 
5.08,96.0UO 

2,79,00,000 

15,77.6(\,000 

1,00,000 

1.000 
10,20,03,000 

1,000 

27,72,19,000 

SHRI B.K. GADHVI: Sir, I inttoducet 
the Bm. 

MR. CHAIRMAN: The Minister may 
now move ror consideration of the Bill. 

SHRI B.K. GADHVI : Sir, I beg to 
movet: 

"That the Bill to authorise payment and 
appropriation of certain further sums 
from and out of the Consolidated Fund 
of India for the services of tbe fillancial 
year 1986-87, bo taken into considera-
tion. " 

MR. CHAIRMAN: The question is : 

"That the Bill to authorise payment and 
, appropriation of certain fUrther sums 
from and out of the Consolidated Fund 
of India Cor tbe services of the financial 

,--~-.. --,.--,-------..------------------
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